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FfF=w, 2018 1 FAUT ITET I F TSI, FATIT, 9T 111, G 4 § @ 8 Feadt, 2018 &l IAH TATIAT B Tohe aATel ATFAIT F 36 qNE | e [T i FaqTe % Ha<
St ST g AT Fd gu TR R = A, S e i 39 At 1 s #§ s e @ o,
T AT | ITeT AT T T 3T AT 9T AeAT-A1d F3=me w2 forgm 721am 8§ Famawa SHT 3 IUea 3uae artae & fau au g;

AT AT G GLEAT AT ATAF ATAHFH, 2006 (2006 FT T 34) HT 97T 9 HiT IT-EMT (2) ¥ (3) F ATA qF5T 1T 92 T IT-GTT (2) F @ (F) FT 9T ARAT AT
ST T g T TR T ARl & 94 AqArad o faeatortaa fafa=s aamar g, sraiq:-
I 1
IS
1. e A 3R WS- (%) =9 AfH=mT #r Tt @ g 7 /1 Grteeer (| e i) AfEw, 2018 FwEr Srom
(@) T TSI F T THRF T TG FH TGT gl
(M) T AfFTw == 919 sqag aa=T | Wit aa@t 9w ang g
2. qfRwmTd,- = fAfRawT #, S& a9 TET F AT uterd 7 2r,-
@) afafR & g gee S g SR, 2006 (2006 FT 34) ST 8
(@) “HET YR T TATEH 3T TRATE Fed 101 HATAT, AT TR AT 85
(M e & et e s sy e st g
() “Fgfr s sgamatas witerd &, @ wfee % sefiw 9=t & @9y 4, Mefotaa b T 8-

0 Fa afeFa 7 =T 14 (1,44,200 - 2,18,200) ¥ 399 FUT & GHg ‘F % G T2l & G H TTH H7 Feqef, Tq 370 TeF FIAFHT ATIHT Aarfae
TEE |
(ii) Fa #fea § w7 14 (1,44,200 - 2,18,200) & 1= % g ‘F & q9f IZT F da¢ § YTTAFRI FT T AT TR,

(iii) THE @ & AT q&T 6 Fae H ATTEHRT0r 7 FrAHT Haereh; i
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(v)  HHYE T F GHqET U THET TET & qae § AT ey AT AT WAF ITAFIT oF HATAT AT G TR 6 & FrATad| AT TIRTerara o
TATIAT & AT FAaere srae-orae srfashre-er & siavia;

(=) ey ST ARHrA” T @rer arierETr F7 g FEE afeenr afie g;

@ SefieEre § 9 =RE At €, ST T At S aggEr § Wit 1 § & R 97 F o e e

(@)  agEfi el & Ay FHEr atia g e Rt e Gfea st foro wfaer 5 s o g 2

@ wfafR F agEEt 4T 39 ARt F s @fere gt § G @w-ae-mww w@fmth, fenh aweta et get a1 Fews s 9 geaieT e
srfersrag siiv SaH anfae g;

(=) “deft faglRe & srfersrzor g it 12 a7 fagfe st 2, S arer sitersror gy 2 AfRast % 3wt % e seasntiors diaar aiza sfafagitn 9% samiar
o ST U AT FTART % e 9¥ At 1% g & f9 2r;

@) wRRERE & ol & a8 Tafa atem g, SEenT aRdE arer qrEar i qE IEEr F q&1 U SR qYRT 1 TAST/EH 1T &A1 6 (AR F Afgwes
fe fom Sma &

@) “gicdtar” & sfen & o Gt 77 = Mg =t saET # BfRT sater 3 o afetar o gem

(®) “AraT-yTa faeafaemay ar daftrs A2 & g Feate=mes 71 a1 st 8,5 swa & F@7 a7 Tsg Famsea, S€6t §f Rata g, i B &t g enfia

T T BT ST 39 fAreafa=mera saTe T A7 36 YA & oI Fais 9eate Sl ST ATl g7 36 T ATTed o s 9T FT JTedT Y& 6l Te
e,

() “Feq-FIfered JqaY” & IT-ALHET GEAT, TAT FAeafa=med, araar-ared AqEUTT eI, TaS S &5 F SUHAS AR Al i @rer grreor § et At
srafyr = forg wdf it vafa safewa g;

(®) it w=Th a1 SRfiear” & == AfFREwT F siara arer artemwer fi Jar § Fafea e v Rgraadt s o =3 Bt & 9nr 3 % Iudyt F sdaa
e =T afenT 2;
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() == fafaaet # ygaFa g AaAriud oeal 7 Afw=afedi ¥ agt A R, ST 399 T Gre GLaT A 719 Ara=a7, 2006 (2006 FT H&q1F 34) 3T IqH
FATT FTC U ATt i Afaat, g 9@ afaf=aw, 1897 (1897 &1 |t 10) AT AT TiHAT H2dT, 1908 (1908 &1 He&edis 5) # Af¥ia gl

e 11
S T T ThTOT

3. W& W&~ =7 TAfF=wT & wada & 1@ @rer wfeem & dar #§ i sraw 9w g asft safte o7 RfREt F st fFgFa am S s 39 g 6t 7€ @41 q@re T qour
= AT 9at & TATS & forw [T srusth

4. 9T T FFTHOT.- @I TITAFIO o qaT T A h0r fAerare fa o, -

FH |0 e vt &7 Fufenor
1. | 3 AfEFT § T 10 AT SHA FUL F T F TR | g w5
2. | Faw @fewa # w7 6 ¥ TT 9 TF % UT e
3. | a9 A § #92 1 § &0 5 TF F U2 T T

5. 9%, a9, aefihTur i< a9

(%)

(@)

Q)
(=)

AT T JReAT Y WIe ATTEHT0r § ST 1 § TAT-3fodAad qIe §at ghl, i STt e et §avt (F7 0 1 & 17); IS7(4H T The el dai (77 90 18 7
21);3T AT TR Y e feras §ar a3t (77 §0 22 7 32)!

a9 8fea § ¥q¢ 11 F 13 TF % U8 ATFIHAT AT IT IFHIGAT ol STASHAT % AT TT TEAH ATTAFET o AqHIET o ¥ forfad weort & §avi ofiT &0 & °91ef 9 %
®q H y=Tord FohU ST Fhd 8

ST & GTe VTS0 | 99 ‘F 3T 9 @ % TaI HT e Tae T TR0 o eATad | st d e 9% ham s

qHE T % UI F HeY TAGH, T qTF g AT HATAAT T TANLTATH T IAh ATAHL-ET % Siqid Tl & dael § TATAST el F2 [@FT FATqT, A g war
ST
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(®)

TET T AR AT ITH FoRd aq &< dgt g, AT =4 Af==at it srq=1 « fafzga g1

6. grer ifde<or # AgRe i amr ad.-

(1)
)

)

(4)

®)

(6)

Iu-fafa=s (1) 7 (6) & fafed araT= ot @rer urfereer # 7+t et 9% &y gt
Trer arteer At & g et wa
= fafagt & #1919 =0 g9y § FET RN g qa9T-99T 9T AT R0 0 sreent F SqaTe Aaqgid A, aqgad 99 Jradl, a9 UEE w0, g e ow
are Fare =t o safpat o foro swaferd fre ST arer seeqort, s S # ge o o=y gai T I9Trad T8t Hei

T UHT ZAT<F GTer WIiereaor § Agfe 7 arr 98t g @), ™ sreg ad i &g areq 7 F2 &fF g @rer ey F G a7 9% Hedt adt g Fyte F oo fante
IFftEar = forw srqeET # fafea #r srfeeraw sy S an 7281 gri
Fre oft =ik @rer wrferer it @47 7 Fgie & o 9@ a6 77 980 2R, 919 3% 98 -

(&) AT FI(ET) TAE T
(@)  FeER A | it % o o SR g gy steg = anrterar it T s Sl § antee T 2

g ATS U =A< & 967 § T TLhTT G q13dT Kl THIT-95 ST FH2 [>T T3 31 a7 SH AT il o+F Hi | 7T S0
TS oY =f<h @Ter TTferaeor f war § e Tai o Sroa,-

(F) afe gEeRT AfqF Srereor asgr 7 21 e 38 o § et e 3 ferw Srafig R A

(@) At IH AfdS TYHAT F FET LA 6 AT I FHEAT TLRTET AT SIS ISR AT TTSAS AT AT 377 FhefT & & qa=aad T3 s g1 a1 &ar & Aerer o
AT BT AT Afard Far-fge e &3 /= 2gn

(F)  FETE=ARE-
(i) fSraer et T zafxr & e e g o faare #1 o frar &1, e 9ee € v wfa/aeft & srorar
(ii) S v afa/aett & sitfaa wga gu et s=r =afxn & faare e g a1 oA &+ S e,
EEEACORIEREERICDI
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(@) IoAE =fn A et At @ it ga= 7 g @6t s w gRm

Tiq 7% T 7fe gew i =9 ara & dqe 21 & var fAare vE =t @i GaE % @ 98 & st W an) aats At % sava oA g o vEr
FIA & AT HILU E, AT A I TH [AHIH F Tadq ¥ e < ghav gl

7.7RF & g ge.- =7 fAfaast § Bt ard & 2ra gu fF gew arfasrt $e7 U2 % sfeeiat % adre=ia & forg v g 9 gfafgicn, seastiers giaer ar dfE6er F aram ay,
St oft Rarfar 21, % wreaw & A~ &1 SIqHTaT #7991 g 3 359 ©¢ & Tai U UFT IFHIEaTY IUAsY 7 g I¥ 39 Ual &l ¥ ¥q< & 9l ¥ Wiatagi=h, sTeqshiier diaar a7
TTaT o e 9T, ST AT Rata gr saie ST F €9 |/ y=ierd FY F9hat gl

8. wdt & wge.-
(1) w&t u¥ 9T AT TEfd, a9 T2, o9 HWT, T i 9 Hag q7T WS A=A § AATATLT e F dAqare g
(2) AT | IFHIEATN | ATdET IT0q e 4l sita| arir@ (7 & a8 sifaw aria S o6 W, $979d, J@0=a v, s, /i, armee, B, e, 599 6 fedr =7 +

e @, fRurae waor % argre o RFufa e efiw =ar Rrer & aivft 30 72, sieam o e groagg a1 @egia & ety 5 oo fafga & 72 8) et o1t # oo s
g =7 et we i aria gri

9. Sufteart &t =g Y.~ ==+ afafa i Earer F e 9% q6q ey g1 TAT AqATd SFIEaRl 6l J1%e % TIa UF g1 51d AT % 979 T4 6l ST, ST UH
Fu a7 UHT A€t g2 sraty, e geawm wrfes [fdse w2, % forw ag ==

10. SHATART &1 9971~
(@) IETEaTl & [Afh & Yeara =3 g1 § & 75 9 & F70 F 0 U S, e SEiEarT S SE-Ug wE A Fs aug-HAT & S, [ aee et & Gaw

% SATHTL TRTIT ST Tl 2;

(@) i v F o § 3eieare g MR & age T i ST aveft g|t i Sedd g,
(3 ITHTEA g MAe & 9@ T &l ST aTet! &l o0 0 T F3d A7 39 g1 it 997 § FE-Ug0 T F3d 9¢ 9497 I FRe I3 &7 9799 o 967 &,
() HTeft et st AT Ffrat FRe o T@dcd & aeaTaT & sTeaeia g,

(3) T G () & dqEre et e s & aro fore S 97 g i o e F e 99e g9 ° e F A SHE R 3Feane &1 it r weara
ST T ThaT 2l
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()

()

T =TT &7 9T AT Qe ® w2t oft #ar FAT gri
T SFHIEATE a1 Hf<h & T@ ATeehi= Traeaar srterfaas, 1923 (1923 FT €& 19) F Faa aa=r ()|

11, deft ot -

(1)

(2)

3)

(4)
()

(F) ST ST et RfRaT it gt [Eert & sqame s =0 7 Ao o s,
(@) fasmoe § Sfeataa sifaw aria aF Ired 7 g srae a7 [Faiia od 20 F 3T aTe STHTEaT & YTeq STaadl &l 936l 1T 92 ¥ AT ST T
T HEAH AT ATAa ST e ol STdw g a1 9av gl

= Attt st o7 o Iuae # fAfate Gerfors TRaard s stqea Taw arer IFHTEa I3 IE6AT & wredd | Helt i & a7 g1 9erd it o faa® %
AT, STl AT g1, Tg AT et s & Far forfea alvar am areren a1 1 I66T & 3R g

AT TTIEHRTLY, 199 e & IqaTe, =99+ |iuta i Rrerien & e SUqad SFHIEAT & ATHT FT UF I9d a4T ThdT gl TTe qTHT FT TAT FHle Tq 9137 S0 37T T@r
ST T 2 38 ATHIGH ol NG | U 9 H SAATLH AATY 5 (10 I ST AT VAT a2t g2 srarer, o geqw wrteapr [Afdee ¢, % form e et

Foreft faramfiar swfteame & et woff g foeft ag o= fagfee 3 amwer § ag o w@heft 9<ff g s gem s srosm

G TTTEE % AqHIET & =4 [AaAT it Sfes=aT it arg & @rer Tieor 6 ga1 § @iaar 9 [Fara asft st 1 @1 adf F oo Faifa g dard ge &
ST AT g AT Irg @1 AT o 1\ § (2 = forg a<=ar & 1 96t 2l

12. A -

(1)

2)

HF FLEHE & T A1 7 FAaqmn, 57 aewnd, Feafaemeasi, aasias a7 F STHRAT & qeanr g =ata a1 S araar-areq et §9aq1 97 Searat &
SFftEar & et od T e o2 e & g a7 e T S aear
() IEfTEAT g & FAfRa =rraw drerfirs Freoart e s waan(@) 2 @
(@) TP smafed 98 F T8 98 97 21|
qeAH ITTAFRIET, F9T-H8T 92 3T SATeer FIT, @1 WITEaw | qgaf g T+ ¥ e Bt saf=n 1, f= su-fafa=w (3) & <1 75 whrar sraar &z, == 9t et
T SATEEAT T AL F TR H Tgel g A Teq<h ARl o Hael § 6 @€ 3() FT SIEHT, TN T F FHTHIT HT THhdT 2

g FIe AT @Te AT | GHTHICT qg] (hAT SITUAT S| aF ag -

(F) QTN TR | T €9 | e & forw @rer srtessor g forfaa # e 7 v ag fAwer g so a3 3, o
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(@) =g == At i saqgeT § Faiia =aaw defores Traard @i sqaa 7 T@dr 21 e I @rer STeEer § STafagicn 9% 7 & 7 &1 99 fif 941 T
T T A 2N

(3) T TR FO2 IT-TATHT7 (1) 7 (2) # Ifoatad ARl & AHAT & a1 H [Aeferad 9% 3= Fi 9T 2, -

(%)
(@)
Q)
(=)

=9 FiHfa At FERrer 92 i UH =ai=n it @rer afesor § STFar Y AraeaHar w e § @d gy,

U {<h % qo HIATAT & T Foh;

UH ZT<h &l @I IR0 § I8 G I8 F AN-T7 (S0 [T 3% I8 39 T 69759 51T T (hT ST & a12 GHIH o 6T ST 3
AT it THT FReY SaTaT 7 Ioorg s § R s

13. wRfAgfe (Pras siata sermfas dfaer § 9).-

(1) arer gt 7 =9 fAfaaet & st sousrtern @fee afga ared @ar aqtaw sfafagte aw & 72 adft Fafet gt aw & O ad 7 smtes smfer F oo gl e
TEFH AT & e & e I 9T g0 S (U U fGer-fAdernt F I qa a@mdr ST 95T &, ST STHIEATE 6l FIAHIAr & Gedihd i 394 g a9 &
TTAET  FETE STOAT| g § QU T G871 9% @y STieeor § A agih i draad & a9 § 977 g

2) FF FLRTT & =T HATAFT 7 AT, 1757 "aeanred, fAeafaemet, st & % STRAT & aeawre g HEta a1 Seaariua areadr-ared SEeT 99a1 J7 Searat &
IHfTeam == At & fAfea uafa & siv fafofaa od 0 2@ o2 seasrtos @feer afga gfaf=ie o o S a6 8, aatq,-

() e qgHAT § FfafRa gaaw qeafors Taard ST Jq9a T@d gf, di7
(i) STATET 97 % THEHE TT T ATHIA I T A< & &L AT IHH TGHEHE T T TR & [0 [q=el 98 I =[Aqq aul il Tufera Far il rl

(3) el | TAT 39 T&I FHl GIShY Foreh o7 o qToeh Javt SATerhml 7 i, Tarefd =l JIef AT | &1 aref faswira 3vftean yatagin 97 [Agfis & FEeEmret o= 9= g
(4) et AT & TRt AT T Sred # afafagie 98 ST 92 UF FHA1T 6f 947 & Hagd o oad Aisar il Ha|an g
14. vt T AgiRe.-

(1) aqgAt ® fafga am=ar & amde @ A arer g st £ @ty 9=t 9w admta g At R g 9w s At gereta afata i e v s
FTCSTT FH F FATE TR ol T AT 6 SRl 3= 92 T2 fF=er 1 99 vaw § i S Gawits aqr=ia af@fa w1 e 39 Fuw o awwr & degar @t %
FETT TRt ST
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2)

Ffvesar F7 [Feieor FdtT aeH gy atvesdr & arrea =aer a7 FEiar & aqa BT Sroem qant saeiaia sateq S afvesar & i §, T8 ariddT o 93 o6rer
I=9 U TX g2 TRIATd 92 T Tal TSI

15. "faer ¥ sra 9 AgRe.-

(1)

2)

)

(4)
®)

TqerH ITTEraRTey, At it ararea fate & Rftrat 7 w2 o o2 siafe srasasharstt & @1 w3 & [orT a8eer T &l & o7y saferd Taer TRIaare siie sraferd e o
TAT T TTTEHE0T o STeqer o QA o fafgd sater & forw dfaar & s 9% FH=amt Ffs FT 967 &

oiq UHT ARt & T ST THEa Tal 6 ST ad SIHd gl ST ThT TaT AT Fel G & T Taaqd q@ HIHT Teil

TqerH ITTERTET @Ter ITTERToT &l §19 T0 FTAT 6 Gael § AITAT Hagal o7 ot 9% ITAHeor  oregqey 6 AqHIad 39 o7 [Aud] 9 Gl FTATT F TLrHLAITATSA 6l qard
o gl g, o o o [ wverer s gear it smaeaswar g S 39 fAfHEt § sfeafaa 7 gn vt Mytrat wiea 91t & sfafea sfiw 399 zav gif, aiq foet off
THT T TA1Hd T&1 6 T Traerd & ATere 7 g

¥ Iu-FAfaTw (1) 3% (2) & staviq qerETeiETare i MERn gfEET % e o2 9 a9 7 st afer & o £ ot sfiw 39 U J491 #3997 a1E | et qaE
FT IS ITAT A1 T

Tfaar & ameme ux fAfce & foro swd=iat & == it hHRar o od |1e q1% 97 39 ARt F aqa gt o g% 7THe § ITTEsheor & sfeqet gy Heifd it o Feii|
S w&t 9 sttt &t "feeT % smeme ax g T /=@ 21, 39 9% aonfa Tad & fils Iadm gl gl

16. 9.~

(1)
2)

3)

wal we fAgfe st # fafea === afefaat & areaw & it srosfh

T4 Gt g At 99 U a9 & foru For gRm 49 § UF 99 F @Y w949 9 R 9 92 997 9 a9 % o 9 97w afwta #w5 wea G smom o
afafa foee = § arfee safeat % amt a2 ot fa=m 7 g6dt 2

TH TORAT & ST 30 0 SFRTEAT & fofT Aad G forsd TEaare ofiT qaa aqg=t # GAfgq waeme & Jqar i, g Tata Faustga &= § Fewsar wae arer
IFHTEATIT % ATHAT § ATl JAqH A8 § Fe & 7 G g, F9qd o =39 afafa var fofeaa § {FE w0 ge w1 yage [ & afvas 71 e § arfee B
ST

17. ge 3 Ft afvp.- =7 A= F Gt sway § ge 37 & oftr 55T a9H & a9 gril
18. ATEAT.- =7 AT Fif =aT=aT & Hay § FS 9T I3 T UL IH 1T TR HI A0 o o0 TS ATUIT 3T Hki G A7 F9ofr sifaw grm
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gt
9T T A | 93F fr deqr| 7w Fa | wEwar | it wdf | Fieft wdfi g | St adfi | fRftar i (s eR| a=Rarsiffafea | Rwrfiea=RkaRias 3
HI M (g Fgam | STMam  (Ruamae| gqefy, gy | WA @ | s g Wt fr e d 9T IHY G=AT fRafaat
# F | =Rt fog|  safeais AED grftar | 3 afmat Sed w=faar ot
T et ¥ | g AR | RgRlRe st g | wiafRgRear smies G Wit &%
ooy | waw g AR v ST R s
Har argard | A sgard s e |ar
Teig AR T AT &
=Rt Tut A= LR
TAT ¥ ANy vafaat g o
gift AT gt i 9 ST
areit Rt
#it wireraar
1 2 3 4 5 6 7 8 9 10 11 12 13
1L.FE |epx AT Faq AN FqET| AN ARl AR Al granl | AN GEUEID LEURIRIER ﬁk—s&zrmmm gIoT-Ag-aa9 afata S |[an 78t
FHET (2018)" FAT L3RS g gra gra g T TEEHTAT 79 77 g A | Feferfea gim- graml
IBECER 4T, 14 LECIRpIREEEIEEICRIRT 0} LT, AT TS
T (% HTIAT-9TCd ATHTH g AT WE WEE
7, 1,44, FEATAAT AT ST F | eforpeor. sreper
ey [200- STFATAT A TR FLAT i - FTETR
- 2,18, T FATATLATET TRIST 6 oF ;'l)%mf'r:ﬁw T
200) srfereTdr:- .
0 & o g mg‘{maﬂ'{waﬁ%—m—
framr ¥ wger T ow| e )
fafm s 9w Fere (i) e ksl
o TRAETE FET HATAT FT
’ . .| T u wiatfer - aaer
i IS GERI :
Qﬁmﬁwgmm(w) AT, AT
THT T2 9 (AR F|@E e dT 6w
are ger aoft # ot o K| wiAET grr e
frafere far A g e | TG TR TF AT
iy Prewerm freg | -
qT/ATATHAT  HTHAT T
ZHATT T AT BT
2. wo YT | T AN Al | AN el | AN Ael gaTl | AN SR CEIRISIE R E - D - re o el B o Sl Ee TS e e pp i D S el i S i
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TATEHTT

(2018)’

T
14

(1,44,200-
2,18,200)

gral

il

il

gral

TEEHTLAT Y ST &l A
iR ERCIECIERIR
ATear-sreq ST
geaTeaT afea® HFeY
EXELIN T e
TR, AT pi
TATAAITET el h F
FferawTeT:-

0} ST oge waw AT
B9 ¥ 9uger TR W
fafia amaw o g
e gam gryam

(if) el qor gat
T 3T § Fa9 wq 1337
THged TR W AR #
are 39 Jofy § of= 77 i
Frafara Far 1 21+

(iif) SRR LI
grea faeafa=mer ar 5=
¥ THEEE A dq
EIRIEED R g
ST =T " e e
SRR 97 gy UuE arr
AT GTX A A=A AT

AT T IOTAT SALATH AT
g i g 9ug-
T 9T A Rt e
o # =raereay Tty

fRreferfera gir-
(i)3reTet, T @Ter et
T TTV ITTEEheor- syeaer
(i) =T FTAHRTL
FrferT, AT CIC
AT 3T WHF ITTAHTr—
aTeT

(iiiy wT@Ewem wd ufEw
FEATT FATAT G ATHHT
T yiatafer — g

(iv)sTeger, OTCHT  @Ter
AT T AH TR
FT AT S wqe R
T AT A9 - wae

grarl
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I

et AT IaT-9Te

Foafaemem o "@em a
g AT i oA
AT § FH T FH TH
FT FT T FT FATTRIAL

e (SUgEd 71 &), S
g YT g g99-

THT 9T AHIST 2T
ar

g YEnReRt Am o
SRR a7 St SRR
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MINISTRY OF HEALTH AND FAMILY WELFARE
[FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA]
NOTIFICATION

New Delhi, the 1st October, 2018
No0.12/01/2010-Admn. FSSAL.— Whereas certain draft of the Food Safety and Standards Authority of India (Recruitment and Appointment) Regulations, 2018 were
published, as required under sub-section (1) of section 92 of the Food Safety and Standards Act, 2006 (34 of 2006) vide notification of the Food Safety and Standards Authority of
India, No.F.N0.12/01/2010-Admn.FSSAI, dated 7t February, 2018 in the Gazette of India, Extraordinary, Part-III, Section-4 dated gth February, 2018 for inviting objections and
suggestions from all persons likely to be affected thereby before expiry of the period of thirty days from the date of publications of the said regulations in the official Gazette;

And whereas, objections and suggestions received from public have been duly considered and suitable provisions have been incorporated to the extent admissible;

Now, therefore, in exercise of the power conferred by clause (a) of sub-section 2 of section 92 read with sub-section (2) and (3) of section 9 of the Food Safety and Standards
Act, 2006 (34 of 2006), the Food Authority, with the previous approval of the Central Government hereby makes following regulations, namely:-

CHAPTER 1

PRELIMINARY
1. Short title and commencement. -(1) These regulations may be called the Food Safety and Standards Authority of India (Recruitment and Appointment) Regulations, 2018.
(2) They shall come into force on the date of their publication in the Official Gazette.
(3) They shall apply to posts specified in the Schedule annexed to these regulations.
2. Definitions.-
In these regulations, unless the context otherwise requires,-
(a) “Act” means the Food Safety and Standards Act, 2006 (34 of 2006);
(b) “Central Government” means the Ministry of Health and Family Welfare, Government of India;
(c) “Age” means the upper age limit as specified in the Schedule;

(d) “Appointing and Disciplinary Authority” in relation to any post under the Food Authority means, -
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(i) the Chairperson of the Authority in respect of all Group ‘A’ posts of the level 14 (144200-218200) in the pay matrix; and above but does not include the Chief Executive
Officer;
(ii) the Chief Executive Officer of the Authority in respect of all Group ‘A’ posts of the level less than 14(Rs.144200-218200) in the pay matrix;
(iii) the Executive Director of the Authority in respect of all Group ‘B’ posts; and
(iv) the Director in-charge of establishment at Food Safety and Standards Authority of India Headquarters or Regional Offices or Laboratories of the Food Authority in respect of
all sanctioned posts equivalent to Group ‘C’ under their respective jurisdiction;
(e) “Chief Executive Officer” means the Chief Executive Officer of the Food Authority;

(f) “Candidate” means the person who is eligible for consideration against any of the posts specified in the Schedule of these regulations;
(g) “Contract employee” means an employee whose employment is on contract basis for a specific period;

(h)“Committee” means and includes Search cum Selection Committee, Departmental Promotion Committee, Screening or Expert Committee or Assessment Board as specified in the
Schedule or specific provisions under these regulations;

(1)“Direct Appointment” means any appointment made by the Authority otherwise than by appointment by transfer on deputation including short term contract or on contractual basis
in accordance with the provisions of the regulations notified by the Food Authority.

(j) “Deputation” means a method of recruitment where officers of Central Government Departments or State or UT Governments are appointed to post(s) in Food Safety and
Standards Authority of India.

(k) “Probation” means a person appointed to any post shall be on probation for the period as specified in the schedule.

(1) “Recognised university or educational board” means any University or Board set up under any law of Central or State legislature in India, as the case may be, and recognised by
the University Grants Commission or any institution so authorised by the Central and State Governments for the purpose;

(m) “Short-term contract” means the method of recruitment of officers belonging to non-government bodies, such as Universities, recognised research institutions, Public Sector
Undertakings to the Food Authority for a specified period.

(n) “Departmental employees or candidates” means all persons appointed in the services of the Food Authority on a regular basis under these regulations and employees appointed
under the provisions of section 3 of these regulations;

(o) words and expressions used in these regulations but not defined, shall have the meaning as respectively assigned to them in the Food Safety and Standards Act, 2006(34 of 2006)
and the rules or regulations made thereunder, the General Clauses Act, 1897(10 of 1897) or the Code of Civil Procedure, 1908 (5 of 1908).



[9rm HI-=vs 4] AT <hl TSTIA : STHIEROT 87

CHAPTER II
CLASSIFICATION OF POSTS

3. Initial constitution. — All persons appointed in the service of the Food Authority on regular basis before the commencement of these regulations shall be deemed to have been
appointed under these regulations and the service rendered by them shall be counted for the purpose of benefit of promotion and other service conditions.

4. Classification of Posts. - The posts in the Food Authority shall be classified as follows: -

SI No. | Description. Classification of posts.
1 Post of Level 10 in pay matrix or above Group “A”
2 Post of Level 6 to Level 9 in pay matrix Group “B”
3 Post of Level 1 to level 5 in pay matrix Group “C”

5. Post, Cadres, classification and scales of pay.-

(a) There shall be three Cadres in Food Safety and Standards Authority of India, namely, Administrative and Finance Cadre (Sr.No. 1 to 17); Scientific and Technical cadre
(Sr.No.18 to 21); and I.T. and other Specialized Services Cadre (Sr.No. 22to 32).

(b) With the approval of the Competent Authority and for reasons to be recorded in writing, posts at levels 11 to 13 in pay matrix can be operated as a common pool across
cadres and levels, based on the requirement and availability of eligible candidates.

(c) The Cadre management of all Group ‘A’ and Group ‘B’ posts in Food Authority of India shall be undertaken centrally at Headquarters of Food Authority .

(d) The cadre management of Group’C’ posts shall be managed by Headquarters unless delegated to Regional Offices and Laboratories in respect of the posts under their
respective jurisdiction.

(e) The classification of posts and the pay levels attached thereto shall be as specified in the Schedule to these regulations.
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6. General conditions for appointment in the Food Authority. —
The general conditions specified in sub-regulations (1) to (6) shall apply to all appointments in the Food Authority.
(1) The Food Authority shall lay down the procedure for appointment.

(2) Nothing in these regulations shall affect reservations, relaxation of age limit and other concessions required to be provided for the Scheduled Castes, the Scheduled Tribes, other
Backward Classes, Ex-Servicemen and other special categories of persons, in accordance with orders issued by the Central Government from time to time in this regard.

(3) No person shall be eligible for appointment to the service of the Food Authority unless he or she has attained the age of eighteen years. There shall be no maximum age restriction
for the departmental candidate for appointment to any post of the Food Authority under Direct Recruitment as specified in the Schedule.

(4) No person shall be qualified for appointment to the service of the Food Authority unless he or she is,-
(a) a citizen of India;
(b) is covered by any other category of citizenship notified by the Central Government as eligible for appointment to service under the Government:
Provided that a person shall be treated as other category of citizenship if a certificate of eligibility has been granted by the Government of India in such person’s favour.

(5) No person shall be appointed to the service of the Food Authority unless he or she,-

(a) is a person bearing a good moral character and has not been convicted in the past for any offence;
(b) has been dismissed or removed or compulsorily retired from any Government or Public enterprise or private job or any other organisation on grounds of misconduct
involving moral turpitude.
(6) (a) No person, -

(i) who, has entered into or contracted a marriage with a person having a spouse living; or
(ii) who, having a spouse living, has entered into or contracted a marriage with any person, shall be eligible for appointment;
(b) every person shall be required to furnish a marriage declaration in the prescribed format before his or her appointment:

Provided that the competent authority may if satisfied that such marriage is permissible under the personal law applicable to such person and the other party to the marriage
and there are other grounds for so doing, exempt any person from the operation of this regulation.

7. Relaxation in Appointment.-Notwithstanding anything contained in these regulations, the competent authority may approve appointment through deputation, short term contract,
contract basis or as the case may be, till officers in feeder grade become eligible for promotion and may also operate higher level posts at lower level through deputation, short term
contract, contract basis or as the case may be, as an interim measure, due to non-availability of suitable candidates at higher level posts.
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8. Recruitment Norms.-
(1) The method of recruitment to the posts, pay level, age limit, qualification and other matters connected thereto, shall be as specified in the Schedule.

(2) The closing date for the receipt of applications from candidates in India (and not the closing date prescribed for those in Assam, Meghalaya, Arunachal Pradesh, Mizoram,,
Manipur, Nagaland, Tripura, Sikkim, Ladakh Division of Jammu and Kashmir State, Lahauland Spiti district and Pangi Sub Division of Chamba district of Himachal Pradesh,
Andaman and Nicobar Islands or Lakshadweep) shall be the date for determining the upper age limit of the advertised posts.

9. Select list of candidates.-On the recommendations of the Selection Committee, a select list of candidates in order of merit alongwith a reserve list shall be prepared, as
accepted by the Competent Authority which shall remain valid for a period of one year or for such extended period as the Competent Authority may specify.

10. Selection of candidates.-

(a) offer of appointment to the candidates or the select list shall be issued in the order of merit shown in the select list specifying a time limit within which the candidate must
join service, which may be extended at the discretion of the Competent Authority;

(b) the letter of offer of appointment shall specify the conditions to be fulfilled by a candidate, prior to appointment;

(c) the competent authority may withdraw the offer of appointment if the selected candidate fails to fulfil any of the conditions prescribed prior to appointment or if the
candidate fails to join service within the specified time;

(d) all appointments by direct recruitment shall be subject to verification of character and antecedents;

(e) where an offer of appointment is withdrawn in the manner prescribed in clause (c) above, the competent authority at its discretion may issue offer of appointment to the
candidate next below in the order of merit in the select list.

(f) the employees appointed shall be liable to serve anywhere in India or abroad.

(g) every person shall take oath under the Official Secrets Act, 1923 (19 of 1923) before his or her appointment.
11. Direct Recruitment. -
D (a) The vacancies which are to be filled up shall be widely advertised as per extant government instructions;

(b) Applications not received by the last date mentioned in the advertisement or which are from candidates who do not satisfy the conditions laid down shall be liable to be
summarily rejected:
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Provided that the competent authority may extend the time given for receiving the applications.

2) The candidates possessing the educational qualifications and experience as specified in the Schedule and other provisions under these regulations shall be eligible for direct
recruitment through selection process. The competent authority may at its discretion, where it considers desirable, also stipulate whether written examination or interview or both to
be a part of the selection process.

3) The competent authority, at its discretion, may maintain a panel of names of suitable candidates as per recommendations of the Selection Committee. Any such panel of
names, if prepared and maintained, shall remain valid for a period of one year or for such extended period as the competent authority may specify from the date of its approval.

“) If a departmental candidate is selected for appointment to any of the posts by Direct Recruitment, the post shall be considered to be filled by Direct Recruitment.
5) With the approval of Food Authority, all persons on contract in the services of the Food Authority on the date of notification of these regulations may be permitted a
relaxation in the upper age limit specified for direct recruitment and may be given weightage in selection for being engaged in the work of the Food Authority.

12. Absorption. -

(1) The candidates from other Ministries or Departments of the Central Government, State Governments, Universities, Public Sector Undertakings and government controlled or
funded recognised research Organisations or Institutions may be appointed on absorption basis subject to fulfilment of the following conditions: -

(a) the candidate possesses minimum educational qualifications and experience as specified in Schedule; and
(b) the candidate holds a post analogous to the post applied for.
2) The competent authority may, from time to time, by appropriate order, permanently absorb any person already appointed on deputation in the Food Authority by following

the procedure mentioned in sub-regulations (3) below, except clause (3)(d) thereof, for persons already on deputation to the Authority on the date of notification of these Recruitment
Regulations:

Provided that no person shall be absorbed in the Food Authority unless, such person has,-
(a) given in writing his option to get permanently absorbed in the Food Authority, on being called to do so by the Food Authority, and
(b) possesses minimum educational qualifications and experience as specified in Schedule to these regulations and has completed at least two years on deputation in the Food
Authority.
3) The competent authority may consider for absorption of the persons referred to in sub-regulations (1) and (2) above,-
(a) on the recommendation of the Selection Committee and having regard to the suitability and the requirement of such person in the Food Authority; and
(b) in consultation with the parent office of such person;

© such person shall be absorbed in the Food Authority after he has tendered resignation from his substantive post and accepted by his parent organisation.

(d any such possibility of absorption shall be indicated in advertisement.
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13. Deputation (including Short Term Contract).-

(1) All appointments made on deputation on Foreign Service Terms including short term contract in the Food Authority under these regulations shall be for a period not
exceeding three years in the first instance, which may be extended as per guidelines issued by the Government of India at the discretion of the Competent Authority which shall be
based on the performance appraisal of the candidate and in consultation with the parent department. The deputation in the Food Authority on the posts as specified in the Schedule are
exempted from rule of immediate absorption.

2) The candidates from other Ministries or Departments of the Central Government, State Governments, Universities, Public Sector Undertakings and government controlled or
funded recognised research Organisations or Institutions may be taken on deputation including on short term contract in the manner as specified in these regulations and subject to
fulfilment of the following conditions, namely:-

(6))] possessing minimum educational qualifications and experience as specified in the Schedule, and

(ii) holding a post analogous to the post applied for or has put in minimum number of years of service rendered in the lower post required for promotion to the level of
deputation post or its analogous post.

3) The departmental candidates who are in the direct line of promotion shall not be eligible for consideration for appointment on deputation except for the ex-cadre posts for
which they are not the feeder grade officers.

“) If any employee proceeds on deputation to any Department or Organisation, the terms and conditions of service of such employee shall be governed under extant Government
rules.

14. Appointment by Promotion.-

(1) Appointment of regular employees by promotion who fulfil the eligibility criteria as specified in the Schedule to different grades shall be made from the lower or feeder
grades to the next higher post in direct line of promotion in the order of their seniority subject to availability of vacancy and on the recommendations of Departmental Promotion
Committee which shall be constituted as per the extant instructions of the government on the subject.

(2) The fixation of seniority shall be in accordance with the general instructions or principles of seniority laid down by the Central Government and the fixation of seniority of a
transferee shall not, however, affect any regular promotions to the next higher grade made prior to the date of such absorption.

15. Contract appointment.-
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(1) The competent authority may appoint employees on contract basis for a specified period to meet interim requirements arising out of failure to fill vacancies through
normal mode of recruitment, on entry qualification, as required for equivalent sanctioned posts and terms and conditions as required with the approval of Chairperson of the
Authority:

Provided that the total number of such appointments shall be within the sanctioned posts and shall be restricted to five percent of the total number of sanctioned
posts.

(2) The competent authority may hire services of Consultants from open market for such other disciplines related to the duties entrusted to the Food Authority, where special
skills and competencies, not covered in these regulations, are required, on terms and conditions as may be required with the approval of Chairperson of the Authority. Such
appointments shall be over and above the sanctioned posts, but shall not exceed at anytime five percent of the overall sanctioned posts.

(3) The consultants, under sub-regulation (1) and (2) above, shall be appointed on contract basis for a period not exceeding three years with no claims for subsequent
permanent employment.

(4) Procedure and norms for selection of appointment of employees appointed on contract basis shall be broadly aligned to these regulations and may be decided in each case
by the Chairperson of the Authority.

(5)There shall be no provision for lien against the post in which officers have been appointed on contract basis.

16. Selection. —
D Appointment to the posts shall be made through Selection Committees as specified in the Schedule.

2) The panel recommended by the Selection committee shall be valid for one year. If no selection is made from the panel within a period of one year, a fresh Selection
committee shall be constituted to prepare a fresh panel. Such a committee may also consider the names of the persons in the earlier panel.

3) The minimum educational qualifications and experience for candidates recruited through this process shall be as specified in the Schedule, but the minimum period of
experience may be relaxed in the case of candidates possessing expertise in highly specialised disciplines, provided it is so recorded in writing by the Selection Committee. The
provision of relaxation shall be incorporated in the vacancy circular or advertisement.

17. Power of relaxation. -The power to relax any of the provisions of these regulations shall lie with the Central Government.

18. Interpretation. -If any question arises relating to the interpretation of these regulations, it will be referred to the Central Government for examination and the decision of the Central
Government shall be final.
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SCHEDULE
Name of Number Classificatio | Level in Whether | Age Educational and Whether Period Method of In case of Ifa Circumstan
Post of posts n the Pay selection | limit for | other qualifications | age and of recruitment recruitment by Departmental | ces in which
of post Matrix post or direct required for direct educationa | probatio | whether by promotion or Promotion Union
non recruits recruits 1 n if any direct deputation or Committee Public
selection qualificatio recruitment absorption, grades exists, what is Service
post ns or by from which its composition | Commissio
prescribed promotion promotion or n is to be
for direct or by deputation or consulted in
recruits deputation absorption to be making
will apply or made recruitment
in case of absorption
promotees and
percentage
of the
vacancies
to be filled
by various
methods
1 2 3 4 5 6 7 8 9 10 11 12 13
1. Executive General Pay Level Not Not Not applicable Not Not By Officers of the | Search- cum- | Not
Director “2%(2018) | Central 14 applicabl | applicabl applicable | applicabl | deputation Central Government | Selection applicable
” Service, (Rs.1,442 | e e e or State | Committee
Group-A, 00- Governments or | shall comprise
Non- 2,18,200) Union Territories or | of: -
Ministerial Universities or
Recognized (1) Chairperso
Research n,  Food
Instit.utions or ggﬁ;yarzrsld
Public . Sector Authority
Undertakings or of India -
Semi—Government, Chairman
Statutory or | (i) Chief
Autonomous Exe.cutive
Organisations:- Officer,
Food
. . Safety and
M Holding Standards
analogous .po.st on Authority
regular basis in the of India-
parent cadre or Member
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departments ; or

(i) With five years
regular
the grade rendered

service in

(iii)) One
representat
ive
nominated

. Ministry
after  appointment of Health
thereto on a regular and
basis in Pay level 13 Family
or equivalent in the Welfare -
parent cadre or Member
department ; and (iv) One

outside
(i) Having ten expert  of
- appropriat
years experience of e level to
administration,
finance or/ and nominated
vigilance matters.
Chairperso
Food
Safety and
Standards
Authority
of India -
Member.
2. Advisor “2*%(2018) | General Pay Level Not Not Not applicable Not Not Deputation | Officers of the | Search- cum- | Not
” Central 14 applicabl | applicabl applicable | applicabl Central Government | Selection applicable
Service, (Rs.1,442 | e e e or State | Committee
Group-A, 00- Governments or | shall comprise
Non- 2,18,200) Union Territories or | of:-
Ministerial Universities or
Recognized (1) Chairperso
Research Food
Instit.utions or gﬁiﬁé};rzzd
Public Sector Authority
Undertakings or of India -
Semi—Government, Chairman
Statutory or | (i) Chief
Autonomous Exe.cutive
Organisations: Officer,
Food
) Holding Safety and

Standards
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analogous post on
regular basis in the
parent cadre or
departments ; or

(i) With five years
regular service in
the grade rendered
after  appointment
thereto on a regular
basis in Pay level 13
or equivalent in the
parent cadre or
department ; and

(iii) Possessing
“Master Degree
from a recognized

University or
Institution in
Chemistry or
Biochemistry or

Food Technology or
Food Science &
Technology or Food
&  Nutrition  or
Edible 0Oil
Technology or
Microbiology or
Dairy Technology
or Agricultural or

horticultural
Sciences or
Industrial
Microbiology or
Toxicology or

Public Health or
Life Science or
Biotechnology  or

(iii)

@iv)

Authority
of India -
Member
One
representat
ive
nominated
by
Ministry
of Health
and
Family
Welfare -
Member
One
outside
expert of
appropriat
e level to
be
nominated
by
Chairperso
n, Food
Safety and
Standards
Authority
of India
Authority -
Member.
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Fruit & Vegetable
Technology or Food
Safety & Quality
Assurance or any
other subject as
approved by Food
Authority from time
to time

OR

PG Diploma of at
least one  year
duration from a
recognized
University or
Institution in Food
Safety and Quality
Assurance  (under
appropriate
nomenclature) and
approved by the
Food Authority
from time to time

OR

BE or B.Tech in
Food Technology or
Dairy Technology
or Biotechnology or
Oil Technology or
Food Process
Engineering or
Food Processing
Technology or Fruit
& Vegetable
Technology or Food
Safety & Quality
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Assurance or Bache
lor’s degree (not
less than four years

duration) in
Medicine or
Veterinary sciences
or Fisheries or

Animal Sciences or
any other subject as
approved by Food
Authority from time
to time; and

(iv) with eighteen
years experience of
working in research
and development in

Laboratories or
Research
Institutions or
Scientific

Organisations in the
field of food science
or standards or
safety and out of the
aforesaid  eighteen
years at least nine
years should be in a
supervisory

capacity; or
Doctorate Degree in
any of the aforesaid
subjects with fifteen

years working
experience in the
Laboratories or

research institutions
or scientific
organisations in the
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fields
above in this para
and out of fifteen

mentioned

years at least eight
years should be in a
supervisory
capacity; and

(v) Published
research work of
high standards in
related field.

3. Director

“16%(2018)”

General Central
Service, Group-A,

Non-Ministerial

Pay Level 13
(Rs.1,23,100-
2,15,900)

Selection

50 Years

(a) (i) Bachelor’s Degree from
a recognised University or
Institution; and

(ii) Fifteen Years experience
in handling administration,
finance, human  resource
development or/ and vigilance
matters depending on the post
requirement.

Desirable: Degree of Law or
MBA degree or equivalent
from a recognised university
or Institution

OR

(b)(i) “Master Degree from a
recognized  University  or
Institution in Chemistry or
Biochemistry or Food
Technology or Food Science
& Technology or Food &
Nutrition or Edible Oil
Technology or Microbiology
or Dairy Technology or
Agricultural or horticultural
Sciences or Industrial
Microbiology or Toxicology
or Public Health or Life
Science or Biotechnology or
Fruit & Vegetable Technology
or Food Safety & Quality
Assurance or any other subject
as approved by  Food

No

One Year

@) 60
% by Promotion
failing which
Deputation

(including  short-
term contract) or

absorption

(ii) 40
% by Direct
recruitment

(a) For Promotion:
Joint Director in Level 12
(Rs.78,800-2,09,200) with five
years’ service in the grade
rendered after appointment
thereto on a regular basis.

Note 1: Where juniors who
have completed their
qualifying  or eligibility
service are being considered
for promotion, their seniors
would also be considered
provided they are not short of
the requisite qualifying or
eligibility service by more
than half of such qualifying or
eligibility service, or two
years, whichever is less, and
have successfully completed
their probation period for
promotion to the next higher
grade along with their juniors
who have already completed
such qualifying

(b) For Deputation
(including short
term contract)
or Absorption:

Officers of the Central

Government or State
Governments ~ or Union
Territories or Universities or
Recognized Research

Institutions or Public Sector
Undertakings or  Semi—
Government, Statutory or

Selection Committee
shall consist of —

(i) Chief Executive
Officer, Food Safety
and Standards
Authority of India -
Chairman.

(ii) Executive Director,
Food Safety and
Standards Authority of
India - Member

(iii) Advisor, Food
Safety and Standards
Authority of India -
Member.

(iv) One representative
nominated by Ministry
of Health and Family
Welfare - Member

)

One outside expert of
appropriate level to be
nominated by
Chairperson, Food
Safety and Standards
Authority of India -
Member.

Not Applicable




[ o =g 4]

AT <hl TSTIA : STHIEROT

99

Authority from time to time

OR

PG Diploma of at least one
year  duration from a
recognized  University — or
Institution in Food Safety and
Quality  Assurance  (under
appropriate nomenclature) and
approved by the Food
Authority from time to time

OR

BE or B.Tech in Food
Technology or Dairy
Technology or Biotechnology
or Oil Technology or Food
Process Engineering or Food
Processing  Technology or
Fruit & Vegetable Technology
or Food Safety & Quality
Assurance or Bachelor’s
degree (not less than four
years duration) in Medicine or
Veterinary sciences or
Fisheries or Animal Sciences
or any other subject as
approved by Food Authority
from time to time and; .

(b) (i) with fourteen years
experience of working in
research and development in
Laboratory or  Research
Institutions ~ or  Scientific
Organisations in the field of
food science or standards or
safety out of which at least
five years should be as group
leader or in a supervisory
capacity and should have
handled food science related
programmes involving
planning, development and
coordination;

OR

(¢) (i) Doctorate Degree in any
of the aforesaid subjects with
twelve years experience of
working in research and
development in Laboratories
or Research Institutions or

Autonomous Organisations:-

(a)(i) Holding analogous post
on regular basis in the parent
cadre or department; or

(i) With five years regular
service in the grade rendered
after appointment thereto on a
regular basis in Pay Level 12
or equivalent in the parent
cadre or department; and

(b) Possessing the educational
qualification prescribed for
Direct  Recruitment — under
column 7.
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Scientific Organisations in the
field of food science or
standards or safety out of
which at least five years
should be as group leader or in
a supervisory capacity and
should have handled food
science related programmes
involving planning,
development and
coordination; and

(c) (ii) Should have published
research work in related field.

Note 1: Out of the total
experience sought, two years
of experience should be in
immediate lower pay level in
central dearness allowance, or
equivalent industrial dearness
allowance scale (as
applicable) and in case of
candidates working in private
sector he or she shall be
drawing minimum comparable
annual cost To company for
last two years to be decided by
the competent authority and
shall be indicated in the
advertisement on each
occasion

Note 2: Qualifications are
relaxable at the discretion of
the Competent Authority in
the case of candidates
otherwise well qualified.

Note 3: The qualification(s)
regarding  experience is
relaxable at the discretion of
the Competent Authority in
the case of candidates
belonging to Scheduled Castes
or Scheduled Tribes if at any
stage of selection, the
Competent Authority is of the
opinion that sufficient number
of candidates from these
communities possessing the
requisite experience are not
likely to be available to fill up
the vacancy reserved for them.

Note 4: The educational
qualification and experience
from  the above will be
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decided as per functional
requirement of the post which
shall be mentioned in the
advertisement on each
occasion
4. Joint “32*(201 General Pay Level Selectio 50 Years | (a) (i) Bachelor’s | No One (1)60% by (a) For Selection Not
Director 8)” Central 12 n Degree from a Year Pr.o.motion promotion | Committee applicable
Service, (Rs.78,800 recognised fallll.mf 3 | shall consist of
Group-A, | -2,09.200) University or which ] Deputy Director in } _
Institution: and Deputatio | Level 11(Rs.67,700-
Non- n . 2,08,700) with five (i) Chief
s .. (including s ice in th i
Ministerial (i) Twelve Years short-term | YIS service in the | Executive
experience in contract) grade rendered after | Officer, Food
handling or appointment thereto | gafety and
administration, absorption | on a regular basis. Standards
finance, human (i) 4 Authority of
0% by | Note 1: Where .
resource . India -
devel t orf and Direct juniors who have Chai
evelopment or/ an recruitment completed their airman.
vigilance = matters e
depending on the qualifying O | (ii) Executive
post requirement. eligibility serv.lce Director, Food
are being | Safety and
Desirable: MBA considered for | Standards
degree or equivalent promotion, their | Aythority of

from a recognised
university or
Institution

OR

(b) Full time Degree
of Law from a

recognised

University or
institution with
twelve years
experience of
handling legal

matters or working
experience as Law
Officer in a reputed

seniors would also
be considered
provided they are
not short of the
requisite qualifying
or eligibility service
by more than half of
such qualifying or

eligibility  service,
or two  Yyears,
whichever is less,
and have
successfully

completed their

probation period for
promotion to the

India - Member

(iii) Advisor,
Food Safety
and Standards
Authority of
India -
Member.

(iv)One outside
expert of
appropriate

level to be
nominated by
Chairperson,

Food  Safety
and Standards
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Government or
Autonomous  body
or Research
Institutions or
Universities or
Public Sector

Undertakings or
Law firms.

OR

© @ “Master
Degree from a

recognized

University or
Institution in
Chemistry or
Biochemistry or
Food Technology or
Food Science

&Technology or
Food & Nutrition or
Edible 0Oil
Technology or
Microbiology or
Dairy Technology
or Agricultural or

horticultural
Sciences or
Industrial
Microbiology or
Toxicology or

Public Health or
Life Science or
Biotechnology  or
Fruit & Vegetable
Technology or Food
Safety & Quality
Assurance or any

next higher grade
along with their
juniors who have
already completed
such qualifying or
eligibility service

(b) For
deputation
(including
short term
contract) or
absorption:

Officers of the
Central Government
or State
Governments or
Union Territories or

Universities or
Recognized
Research
Institutions or
Public Sector

Undertakings or
Semi—Government,

Statutory or
Autonomous
Organisations: :-
(a)(1) Holding

analogous post on
regular basis in the
parent cadre or
department; or

(i) With five years
regular service in
the grade rendered
after  appointment
thereto on a regular
basis in Pay Level

Authority
India
Member.

of
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other subject as
approved by Food
Authority from time
to time

OR

PG Diploma of at
least one  year
duration from a
recognized
University or
Institution in Food
Safety and Quality
Assurance  (under
appropriate
nomenclature) and
approved by the
Food Authority
from time to time

OR

BE or B.Tech in
Food Technology or
Dairy Technology
or Biotechnology or
Oil Technology or
Food Process
Engineering or
Food Processing
Technology or Fruit
& Vegetable
Technology or Food
Safety & Quality
Assurance or Bache
lor’s degree (not
less than four years
duration) in

11 or equivalent in
the parent cadre or
department; and

(b) Possessing the
educational
qualification
prescribed for direct
recruitment  under
column 7.
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Medicine or
Veterinary sciences
or  Fisheries or
Animal Sciences or
any other subject as
approved by Food
Authority from time
to time.

(c) (i1) with eleven
years experience of
working in research
and development in

Laboratory or
Research
Institutions or
Scientific

Organisations in the
field of food science
or standards or
safety out of which
at least five years
should be as group
leader or in a
supervisory capacity
and should have

handled food
science related
programmes

involving planning,
development  and
coordination;

OR

(d)@@) Doctorate
Degree in any of the
aforesaid  subjects
with nine Years
experience of
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working in research
and development in

Laboratories or
Research
Institutions or
Scientific

Organisations in the
field of food science
or standards or
safety out of which
at least five years
should be as group
leader or in a
supervisory capacity
and should have

handled food
science related
programmes

involving planning,
development  and
coordination; and

(i) Should have
published research
work in related
field.

Note 1: Out of the
total experience
sought, two years of
experience  should
be in immediate
lower pay level in
central dearness
allowance, or
equivalent industrial
dearness allowance
Scale (as
applicable) and in
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case of candidates
working in private
sector he or she
shall be drawing
minimum
comparable annual
cost to company for
last two years to be
decided by the
competent authority
and shall be
indicated in the
advertisement  on
each occasion

Note 2:
Qualifications  are
relaxable at the
discretion of the
competent authority
in the case of
candidates

otherwise well
qualified.

Note 3: The
qualification(s)
regarding
experience is
relaxable at the
discretion of the
competent authority
in the «case of
candidates
belonging to
Scheduled Castes or
Scheduled Tribes if
at any stage of
selection, the
competent authority
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is of the opinion
that sufficient
number of
candidates from
these communities
possessing the
requisite experience
are not likely to be
available to fill up
the vacancy

reserved for them.

Note 4: The
educational
qualification ~ and
experience from the
above  will  be
decided as per
functional
requirement of the
post which shall be
mentioned in the
advertisement  on
each occasion

5. Deputy
Director

“44*(201
8)”

General
Central
Service,
Group-A,

Non-
Ministerial

Pay Level
11
(Rs.67,700
-2,08,700)

Selectio
n

40 Years

(a) Bachelor’s
Degree from a
recognised
University or
Institution; and ten
Years experience in
handling
administration,
finance, human
resource
development or/ and
vigilance  matters
depending on the
post requirement.

Two
Years

(1)60% by
promotion
failing
which
deputation
(including
short-term
contract)or
absorption

(i1)40% by
direct
recruitment

(a) For
promotion

Assistant  Director
or Assistant
Director (Technical)
or Food Analyst in
Level 10
(Rs.56,100-
1,77,500) with five
years’ service in the
grade rendered after
appointment thereto
on a regular basis.

Selection
Committee
shall consist of

(i) Chief
Executive
Officer, Food
Safety and
Standards
Authority of
India -

Chairman.

(ii) Executive

Not
applicable
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Desirable: MBA
degree or equivalent
from a recognised
university or
Institution

OR

(b)Full time Degree
of Law from a
recognised

University or
institution with six
years experience of
handling legal
matters or working
experience as Law
Officer in a reputed
Government or
Autonomous  body

or Research
Institutions or
Universities or
Public Sector
Undertaking or
Law firms.

OR

(©) (i) “Master
Degree from a

recognized

University or
Institution in
Chemistry or
Biochemistry or

Food Technology or
Food Science &
Technology or Food
&  Nutrition  or

Note 1: The
eligibility list for
promotion shall be
prepared with
reference to the date
of completion by
the officers of the
prescribed
qualifying service in
their respective
grade or post.

Note 2: Where
juniors who have

completed their
qualifying or
eligibility  service
are being
considered for
promotion, their

seniors would also
be considered
provided they are
not short of the
requisite qualifying
or eligibility service
by more than half of
such qualifying or
eligibility  service,
or two  years,
whichever is less,

and have
successfully
completed their

probation period for
promotion to the
next higher grade
along with their
juniors who have
already completed

Director, Food
Safety and
Standards
Authority of
India- Member

(iii) Advisor,
Food Safety
and Standards
Authority of
India -

Member.

(iv)One outside
expert of
appropriate

level to be
nominated by
Chairperson,
Food  Safety
and Standards
Authority  of
India -
Member.
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Edible Oil such qualifying or
Technology or eligibility service

Microbiology or
Dairy Technology
or Agricultural or

horticultural
Sciences or
Industrial
Microbiology or
Toxicology or

Public Health or
Life Science or
Biotechnology  or
Fruit & Vegetable
Technology or Food
Safety & Quality
Assurance or any
other subject as
approved by Food
Authority from time
to time

OR

PG Diploma of at

least one
yearduration from a
recognized

University or

Institution in Food
Safety and Quality
Assurance  (under
appropriate
nomenclature) and
approved by the
Food Authority
from time to time

(b)For deputation

(including
short term
contract) or
absorption:

Officers of  the
Central Government
or State
Governments or
Union Territories or

Universities or
Recognized
Research
Institutions or
Public Sector

Undertakings or
Semi—Government,

Statutory or
Autonomous
Organisations :-
(@) Holding

analogous post on
regular basis in the
parent cadre
departments; or

(i) With five years
regular service in
the grade rendered
after  appointment
thereto on a regular
basis in Pay Level
10 or equivalent in
the parent cadre or
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OR

BE or B.Tech in
Food Technology or
Dairy Technology
or Biotechnology or
Oil Technology or
Food Process
Engineering or
Food Processing
Technology or Fruit
& Vegetable
Technology or Food
Safety & Quality
Assurance or Bache
lor’s degree (not
less than four years
duration) in
Medicine or
Veterinary sciences
or  Fisheries or
Animal Sciences or
any other subject as
approved by Food
Authority from time
to time.

(c) (ii) with nine
years experience of
working in research
and development in

Laboratory or
Research
Institutions or
Scientific

Organisations in the
field of food science
or standards or
safety out of which

department; or

(iii) With six years
regular service in
the grade rendered
after  appointment
thereto on a regular
basis in Pay Level 8
or equivalent in the
parent cadre or
department; and

(b) Possessing the
educational
qualification
prescribed for direct
recruitment  under
column 7.
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at least four years
should be as group
leader or in a
supervisory capacity
and should have

handled food
science related
programmes

involving planning,
development  and
coordination;

OR

(d)@@) Doctorate
Degree in any of the
aforesaid  subjects
with seven Years
experience of
working in research
and development in

Laboratories or
Research
Institutions or
Scientific

Organisations in the
field of food science
or standards or
safety out of which
at least four years
should be as group
leader or in a
supervisory capacity
and should have

handled food
science related
programmes

involving planning,
development  and
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coordination; and

(d)(ii) Should have
published research
work in  related
field.

Desirable: Graduate

Aptitude Test
Engineering or
Council of
Scientific and

Industrial Research
or Indian Council of
Agricultural
Research  National
Eligibility Test.

Note 1: Out of the
total experience
sought, two years of
experience  should
be in immediate
lower pay level in
central dearness
allowance, or
equivalent industrial
dearness allowance
Scale (as
applicable) and in
case of candidates
working in private
sector he or she
shall be drawing
minimum

comparable annual
cost to compnay for
last two years to be
decided by the
competent authority
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and shall be
indicated in the
advertisement  on
each occasion

Note 2:
Qualifications  are
relaxable at the
discretion of the
competent authority
in the case of
candidates

otherwise well
qualified.

Note 3: The
qualification(s)
regarding
experience is
relaxable at the
discretion of the
competent authority
in the case of
candidates
belonging to
Scheduled Castes or
Scheduled Tribes if
at any stage of
selection, the
competent authority
is of the opinion

that sufficient
number of
candidates from

these communities
possessing the
requisite experience
are not likely to be
available to fill up
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the vacancy
reserved for them.

Note 4: The
educational
qualification ~ and
experience from the
above  will  be
decided as per
functional
requirement of the
post which shall be
mentioned in the
advertisement  on
each occasion

6. Assistant
Director

“22*%(201
8)”

General
Central
Service,
Group-A,

Non-
Ministerial

Pay Level
10
(Rs.56,100
-1,77,500)

Selectio
n

35 Years

(a) Bachelor’s
Degree from a
recognised

University or

Institution; and six
years’ experience in

handling
administration,
finance, human
resource
development or/ and
vigilance and
accounts  matters

depending on the
post requirement.

Desirable: MBA
degree  from a
recognised
university or
Institution

OR

Two
Years

(i) 50% by
promotion
failing
which
deputation
(including
short-term
contract) or
absorption

(i) 50% by
direct
recruitment

(a) For
promotion

Administrative
Officer in
8(Rs.47,600-
1,51,100) with two
years’ service in the
grade rendered after
appointment thereto
on a regular basis.

Level

Note 1: Where
juniors who have
completed their
qualifying or
eligibility  service
are being
considered for
promotion, their

seniors would also
be considered
provided they are
not short of the

Selection
Committee
shall consist of

(i) Chief
Executive
Officer, Food
Safety and
Standards
Authority of
India-
Chairman.

(ii) Executive
Director, Food
Safety and
Standards
Authority of
India - Member

(iii) Advisor,
Food Safety
and Standards

Not
applicable
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(b) Degree of Law
from a recognised

University or
institution with
three years
experience of
handling legal

matters or working
experience as Law
Officer in a reputed

Government or
Autonomous  body
or Research
Institutions or
Universities or
Public Sector

Undertakings or
Law firms.

Note 1: Out of the
total experience
sought, two years of
experience  should
be in immediate
lower pay level in
central dearness
allowance, or
equivalent industrial
dearness allowance
scale (as applicable)
and in case of
candidates working
in private sector he
or she shall be
drawing minimum
comparable annual
cost to company for
last two years to be
decided by the

requisite qualifying
or eligibility service
by more than half of
such qualifying or
eligibility  service,
or two  years,
whichever is less,

and have
successfully
completed their

probation period for
promotion to the
next higher grade
along with their
juniors who have
already completed
such qualifying or
eligibility service

(b) For
deputation
(including
short term
contract)
or
absorption

Officers of  the
Central Government
or State
Governments or
Union Territories or

Universities or
Recognized
Research
Institutions or
Public Sector

Undertakings or
Semi—Government,

Authority of
India -
Member.

(iv)One outside
expert of
appropriate
level to be
nominated by
Chairperson,
Food  Safety
and Standards
Authority  of
India -
Member.
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competent authority
and shall be
indicated in the
advertisement  on
each occasion

Note 2:
Qualifications  are
relaxable at the
discretion of the
competent authority
in the case of
candidates

otherwise well
qualified.

Note 3: The
qualification(s)
regarding
experience is
relaxable at the
discretion of the
competent authority
in the case of
candidates
belonging to
Scheduled Castes or
Scheduled Tribes if
at any stage of
selection, the
competent authority
is of the opinion
that sufficient
number of
candidates from
these communities
possessing the
requisite experience
are not likely to be
available to fill up

Statutory or
Autonomous
Organisations :-
(a)(1) Holding

analogous post on
regular basis in the
parent cadre or
department; or

(ii) with two years
regular service in
the grade rendered
after  appointment
thereto on a regular
in pay Level 8 or
equivalent in the
parent cadre or
department; or

(iii)  With  three

years regular
service in the grade
rendered after

appointment thereto
on a regular in Pay
Level 7 or
equivalent in the
parent cadre or
department; or

(iv) With eight

years regular
service in the grade
rendered after

appointment thereto
on a regular in the
Pay Level 6 or
equivalent in the
parent cadre or
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the vacancy department and
reserved for them.
(b) Possessing the
Note 4: The educational
educational qualification
qualification ~ and prescribed for direct
experience from the recruitment  under
above  will be column 7.
decided as per
functional
requirement of the
post which shall be
mentioned in the
advertisement ~ on
each occasion
7. “25*(201 General Pay Level Selectio 30 Years | Bachelor’s Degree | No Two (1) 90% by (a) For Selection Not
Administrat | 8)” Central 08 n from a recognised Years promotion promotion | Committee Applicable
ive Officer Service, (Rs.47,600 University or failing . - shall consists
Group-B, -1,51,100) Institution; and which Assistant in Level of:-
three years’ deputation 6(RS'35’400_. )
Non- experience in (including 1,12,400) _Wlﬂ_l SIX i) Executive
Ministerial handling short-term years’ service in the Director,
.. . grade rendered after Food Safety
administration, contract) or
) . appointment thereto and
finance, human absorption on a regular basis Standards
resource B ' Authority of
d‘ev‘elopment or/ and (1}) 10% by Note 1: Where Indl:a -
vigilance and direct Lo Chairman.
accounts matters recruitment | J4MOS who haV.e ii) Advisor,
depending on the comPle‘ted their Food Safety
c qualifying or and
post requirement. eligibility  service Standards
Desirable:  Master are ) being ﬁll(liti}:)_my of
degree or MBA( con51de.red fo.r Member
personnelor human promotlon, their iii)Director,
resource seniors woulq also Food Safety
management or be . considered and
Finance) or CA or provided they are Standar.ds
CS or ICWA from a not short of the ﬁllétigomy of

recognised

requisite qualifying
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university or
Institution

Note 1: Out of the
total experience
sought, two years of
experience  should
be in immediate
lower pay level in
central dearness
allowances, or
equivalent industrial
dearness allowance
scale (as applicable)
and in case of
candidates working
in private sector he
or she shall be
drawing minimum
comparable annual
cost to company for
last two years to be
decided by the
competent authority
and shall be
indicated in the
advertisement ~ on
each occasion

Note 2:
Qualifications  are
relaxable at the
discretion of the
competent authority
in the «case of
candidates

otherwise well
qualified.

Note 3: The

or eligibility service
by more than half of
such qualifying or
eligibility  service,
or two  years,
whichever is less,

and have
successfully
completed their

probation period for
promotion to the
next higher grade
along with their
juniors who have
already completed
such qualifying or
eligibility service

(b) For
deputation
(Including
Short
Term
Contract)
or
absorption

Officers of the
Central Government

or State
Governments or
Union Territories or
Universities or
Recognized
Research
Institutions or
Public Sector

Undertakings or
Semi—Government,
Statutory or
Autonomous

Member

@iv)

One

outside expert
of appropriate

level to

be

nominated by

Chief

Executive

Officer,
Safety
Standards
Authority
India
Member.

Food

and

of
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qualification(s) Organisations :-
regarding
experience is (@) Holding

relaxable at the
discretion of the
competent authority
in the «case of
candidates

belonging to
Scheduled Castes or
Scheduled Tribes if
at any stage of
selection, the
competent authority
is of the opinion

that sufficient
number of
candidates from

these communities
possessing the
requisite experience
are not likely to be
available to fill up
the vacancy
reserved for them.

Note 4: The
educational
qualification  and
experience from the
above  will  be
decided as per
functional
requirement of the
post which shall be
mentioned in the
advertisement  on
each occasion

analogous post on
regular basis in the
parent cadre or
department; or

(i) with two years
regular service in
the grade rendered
after  appointment
thereto on a regular
basis in the pay
level 7 or equivalent
in the parent cadre
or department; or

(iii) with six years
regular service in
the grade rendered
after  appointment
thereto on a regular
basis in the Pay
Level 6 or
equivalent in the
parent cadre or
department and

(b) Possessing the
educational
qualification
prescribed for direct
recruitment  under
column 7.
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8. Assistant

“76*%(201
8)”

General
Central
Service,
Group-B

Non-
Ministerial

Pay Level
06
(Rs.35,400
-1,12,400)

Selectio
n

30 Years

Bachelor’s Degree
from a recognised
University or
Institution

Note 1:
Qualifications  are
relaxable at the
discretion of the
competent authority
in the «case of
candidates

otherwise well
qualified.

No

TwoYea
s

(i) 10% by
promotion
failing
which
deputation
(including
short-term
contract) or
absorption

>ii) 90% by
direct
recruitment

(a) For
promotion

Junior Assistant
(Grade-I) in Level
4(Rs.25,500-
81,100)
years’ service in the
grade rendered after
appointment thereto
on a regular basis.

with ten

Note 1: Where
who have
their
qualifying or
eligibility

juniors
completed

service
are being
considered for
promotion, their
seniors would also
be considered
provided they are
not short of the
requisite qualifying
or eligibility service
by more than half of
such qualifying or
eligibility
or  two

service,
years,
whichever is less,
and have
successfully
completed their
probation period for
promotion to the
next higher grade
along with their
juniors who have

already completed

Selection
Committee
shall consists
of:-

i) Executive
Director,
Food Safety
and
Standards
Authority of
India -
Chairman.

ii) Advisor,
Food Safety
and
Standards
Authority of
India -
Member

iii) Director,
Food Safety
and
Standards
Authority
India -
Member

iv) One outside
expert of
appropriate
level to be
nominated
by Chief
Executive
Officer,
Food Safety
and
Standards
Authority of
India -
Member.

Not
Applicable




[ o =g 4]

AT <hl TSTIA : STHIEROT

121

such qualifying or
eligibility service

(b) For
deputation
(Including
Short
Term
Contract)
or
absorption

Officers of the
Central Government

or State
Governments or
Union Territories or
Universities or
Recognized
Research
Institutions or
Public Sector

Undertakings or
Semi—Government,

Statutory or
Autonomous
Organisations :-
(a)(1) Holding

analogous post on
regular basis in the
parent cadre; or

(i) with ten years
regular service in
the grade rendered
after  appointment
thereto on a regular
basis in the Pay
Level 4 or
equivalent in the
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parent cadre or

department and

(iii) Possessing
three years’
experience in
administration,
human resource
development, or /
and vigilance
depending
on the post
requirement.

matters

(b) Possessing the

educational
qualification
prescribed for direct
recruitment  under
column 7.
9. Junior “12*%(201 | General Pay Level Non- 25 Years | 12th Standard or No Two (i) 10% by | For promotion: Selection Not
Assistant 8)” Central 04 Selectio equivalent Years promotion Committee Applicable
(Grade-I) Service, (Rs.25,500 | n examination from a failing Junior Assistant | ghall consists
Group-C -81,100) recognized Board or which Grade-Il in Level 2 | of:
University deputation | (Rs.19900-63200)
Non- (including with eight years’ | (i)Director,
Ministerial Note 1: short-term service in the grade | Food Safety
Qualifications  are contract) or | rendered after | and Standards
relaxable at the absorption appointment thereto | Authority of
discretion of the on a regular basis. India -
Competent (i) 90% by Chairman.
Authority in  the direct Note 1:  Where
case of candidates recruitment | juniors who have | (ii)Joint
otherwise well completed their | Director Food
qualified. qualifying or | Safety and
eligibility  service | Standards
are being | Authority of
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considered for
promotion, their
seniors would also
be considered
provided they are
not short of the
requisite qualifying
or eligibility
service by more
than half of such
qualifying or
eligibility  service,
or two  years,
whichever is less,

and have
successfully
completed their

probation period for
promotion to the
next higher grade
along with their

India -
Member

(iii) Deputy
Director, Food
Safety and
Standards

Authority  of
India - Member

(iv)One outside
expert of
appropriate
level to be
nominated by
Chief Executive
Officer, Food
Safety and
Standards
Authority  of
India -

juniors who have Member.
already completed
such qualifying or
eligibility service
10. Junior “12*(201 General Pay Level Non- Not 12th Standard or | No Not (i) 100% | For promotion: Selection Not
Assistant 8)” Central 02 Selectio | Applicab | equivalent Applicab | promotion Committee Applicable
(Grade-II) Service,Gro | (Rs.19900- | n le examination from a le failing MTS in Level 1 | ghall consists
up-C 63200) recognized Board or which (Rs.18,000-56,900) | of:
University Note 1: deputation | with three years’
Non- Qualifications  are (including service in the grade | (i)Director,
Ministerial relaxable at the short-term rendered after | Food Safety
discretion of the contract) appointment thereto | and Standards
competent authority or on a regular basis. Authority of
in the case of absorption India -
candidates Chairman.




124 THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC. 4]
otherwise well Note 1:  Where | (ii)Joint
qualified. juniors who have | Director, Food

completed their | Safety and
qualifying or | Standards
eligibility  service | Authority of

are being | India -
considered for | Member
promotion, their

seniors would also | (iii) Deputy
be considered | Director, Food
provided they are | Safety and
not short of the | Standards
requisite qualifying | Authority  of
or eligibility | India- Member
service by more

than half of such | (IY)One outside
qualifying or | expert ] of
eligibility  service, appropriate

or two years, level to be
whichever is less, nominated by
and have | Chief Executive
successfully Officer, Food
completed their | Safety and
probation period for Standards
promotion to the Aut‘hority of
next higher grade India B
along with their Member.
juniors who have

already completed

such qualifying or

eligibility service

11. “1*#(2018) | General Pay Level Selectio | Not Not Applicable No Two 100% by (a) For Selection Not

Assistant ” Central 10 n Applicab Years promotion promotion | Committee Applicable

Director Service, (Rs.56,100 le failing oo : . shall consist of

(OL) Group-A -1,77,500) which Hindi Translator in | _

deputation Level 6(Rs.35,400-
Non- 1,12,400) with eight (i) Chief

(including
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Ministerial

short-term
contract)
or
absorption

years’ service in the
grade rendered after
appointment thereto
on a regular basis.

Note 1: Where
juniors who have

completed their
qualifying or
eligibility  service
are being
considered for
promotion, their

seniors would also
be considered
provided they are
not short of the
requisite qualifying
or eligibility
service by more
than half of such
qualifying or
eligibility  service,
or two  years,
whichever is less,

and have
successfully
completed their

probation period for
promotion to the
next higher grade
along with their
juniors who have
already completed
such qualifying or
eligibility service

(b) For

Executive
Officer, Food
Safety and
Standards
Authority of
India -
Chairman.

(i1) Executive
Director, Food
Safety and
Standards
Authority of
India - Member

(iii) Advisor,
Food Safety
and Standards
Authority of
India -

Member.

(iv)One outside
expert of
appropriate

level to be
nominated by
Chairperson,

Food  Safety
and Standards
Authority  of
India -

Member.
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deputation
(Including
Short
Term
Contract)
or
absorption

Officers of  the
Central Government
or State
Governments or
Union Territories or

Universities or
Recognized
Research
Institutions or
Public Sector

Undertakings or
Semi—Government,

Statutory or
Autonomous
Organisations :

(a)(1) Holding

analogous post on
regular basis in the
parent cadre or
department; or

(ii) with two years
regular service in
the grade rendered
after  appointment
thereto on a regular
basis in the pay
Level 8 or
equivalent in the
parent cadre or
department; or
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(iii))  With  three
years regular
service in the grade
rendered after
appointment thereto
on a regular basis in
the Pay Level 7 or
equivalent in the
parent cadre or
department; or

(iv) With eight

years regular
service in the grade
rendered after

appointment thereto
on a regular basis in
the Pay Level 6 or
equivalent in the
parent cadre or
department and

(b) Possessing the

following
educational
qualification  and
experience :-
Masters degree

from a recognized
University in Hindi
with English as a
compulsory or
elective subject or
as the medium of
examination at the
degree level;

OR
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Master’s degree
from a recognized
University in

English with Hindi
as a compulsory or
elective subject or
as the medium of
examination at the
degree level;

OR

Master’s degree
from a recognized
University in any
subject other than
Hindi or English,
with Hindi medium
and English as a
compulsory or
elective subject or
as the medium of
examination at the
degree level;

OR

Master’s degree
from a recognized
University in any
subject other than
Hindi or English,
with English
medium and Hindi
as a compulsory or
elective subject or
as the medium of
examination at the
degree level;
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OR

Master’s Degree
from a recognized
University in any
subject other than
Hindi or English,
with  Hindi and
English as
compulsory or
elective subjects or
either of the two as
a medium of
examination and the
other as a
compulsory or
elective subject at
degree level; and

(i) Three years’s
experience of using
or applying
terminology
(terminological
work) in Hindi and
translation work
from English to
Hindi or vice-versa,
preferably of
technical or
scientific literature
under Central or
State  Government
or Autonomous
Body or Statutory
Organization or
Public Sector
Undertaking or
Universities or
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educational
institutions

OR

Three years
experience of
teaching in Hindi

and English or
research in Hindi or

English under
Central or State
Governments or
Autonomous Body
or Statutory
Organization or
Public Sector
Undertakings or
Universities or
recognized research
or educational
institutions
12. Hindi “3*%2018) | Group-‘B’ Pay Level Not 30 Years | Masters degree | Not Two 100% by Not Applicable Selection Not
Translator ” 06 Applicab from a recognized | applicable | Years direct Committee Applicable
Non- (Rs.35,400 | le University in Hindi recruitment shall consist of:
Ministerial | -1,12,400) with English as a
compulsory or 1) Executive
elective subject or Director,
as the medium of fﬁgd Safety
examination at the Standards
degree level; Authority of
India -
OR Chairman.
ii) Director,
Master’s degree Food Safety
from a recognized and
University in Standards

Authority of
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English with Hindi
as a compulsory or
elective subject or
as the medium of
examination at the
degree level;

OR

Master’s degree
from a recognized
University in any
subject other than
Hindi or English,
with Hindi medium
and English as a
compulsory or
elective subject or
as the medium of
examination at the
degree level;

OR

Master’s degree
from a recognized
University in any
subject other than
Hindi or English,
with English
medium and Hindi
as a compulsory or
elective subject or
as the medium of
examination at the
degree level;

OR

Master’s Degree

India -
Member
(iii) Joint
Director, Food
Safety and

Standards

Authority  of
India - Member

@iv) One
outside expert
of appropriate
level to be
nominated by
Chief Executive
Officer, Food
Safety and
Standards

Authority  of
India -

Member
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from a recognized
University in any
subject other than
Hindi or English,
with  Hindi and
English as
compulsory or
elective subjects or
either of the two as
a medium of
examination and the
other as a
compulsory or
elective subject at
degree level;

And

Recognized
Diploma or
Certificate course in
translation from

Hindi to English
and vice versa or
two years’
experience of
translation work
from Hindi to
English and vice
versa in Central or
State  Government
office, including
Government of
India Undertaking.

Note 1:
Qualifications  are
relaxable at the
discretion of the
competent authority
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in the case of
candidates
otherwise well
qualified.

Note 2: The
qualification(s)
regarding
experience is
relaxable at the
discretion of the
competent authority
in the case of
candidates
belonging to
Scheduled Castes or
Scheduled Tribes if
at any stage of
selection, the
competent authority
is of the opinion
that sufficient
number of
candidates from
these communities
possessing the
requisite experience
are not likely to be
available to fill up
the vacancy
reserved for them.

13. Senior
Private
Secretary

“T%(2018)

”

General
Central
Service,
Group-B

Non-

Pay Level
08
(Rs.47,600
-1,51,100)

Selectio
n

Not
Applicab
le

Not Applicable

No

Not
Applicab
le

100% by
promotion
failing
which
deputation
(including

(a) For
promotion

Personal ~Secretary
in Level
7(Rs.44,900-

Selection
Committee
shall consists
of:-

(i) Executive

Not
Applicable
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Ministerial

short-term
contract) or
absorption

1,42,400) with two
years’ service in the
grade rendered after
appointment thereto
on a regular basis.

Note 1: The
eligibility list for
promotion shall be
prepared with
reference to the date
of completion by
the officers of the
prescribed
qualifying service in
their respective
grade or post.

Note 2: Where

juniors who have
completed their
qualifying or
eligibility  service
are being
considered for
promotion, their

seniors would also
be considered
provided they are
not short of the
requisite qualifying
or eligibility
service by more
than half of such
qualifying or
eligibility  service,
or two  years,
whichever is less,
and have
successfully

ii)

iii)

iv)

Director,
Food Safety
and
Standards
Authority of
India -
Chairman.
Advisor,
Food Safety
and
Standards
Authority of
India -
Member
Director,
Food Safety
and
Standards
Authority of
India -
Member
One outside
expert of
appropriate
level to be
nominated
by Chief
Executive
Officer,
Food Safety
and
Standards
Authority of
India -
Member
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completed their
probation period for
promotion to the
next higher grade
along with their
juniors who have
already completed
such qualifying or
eligibility service

(b) For
deputation
(Including
Short
Term
Contract)
or
absorption

Officers of the
Central Government

or State
Governments or
Union Territories or
Universities or
Recognized
Research
Institutions or
Public Sector

Undertakings or
Semi—Government,

Statutory or
Autonomous
Organisations :-

@) Holding

analogous post on
regular basis in the
parent cadre or
department; or




136

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

(1) with two years
regular service in
the grade rendered
after appointment
thereto on a regular
basis in Pay Level 6
or equivalent in the
parent cadre or

department.
14. Personal | “17%(201 | Group-B Pay Level Selectio | Not Not Applicable No Not 100% by (c) For Selection Not
Secretary 8)” 07 n Applicab Applicab | promotion promotion | Committee Applicable
Non- (Rs.44,900 le le failing : . shall consists
Ministerial -1,42,400) which ?ersonal Assistant of:-
deputation in Level 6(Rs.
(including 35,400-1,12,400) (i) Executive
short-term with  five years’ Director,
contract) service in the grade Food Safety
or rendered after and
bsornti appointment thereto Standar.ds
absorption . Authority of
on a regular basis. India -
Chairman.
Note 1: The (i) Advisor,
eligibility list for Food Safety
promotion shall be and
prepared with Standards
reference to the date Authority of
of completion by India-
. Member
the officers of the | ... .

. (iii) Direc
prescribed tor. Food
qualifying service in Safety and
their respective Standards
grade or post. Authority of

India -

Note 2: Where | Member
juniors who have | V)~ One

. outside
completed their expert of
qualifying or appropriate
eligibility  service level to be
are being nominated
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considered for
promotion, their
seniors would also
be considered
provided they are
not short of the
requisite qualifying
or eligibility
service by more
than half of such
qualifying or
eligibility  service,
or two  years,
whichever is less,

and have
successfully
completed their

probation period for
promotion to the
next higher grade
along with their
juniors who have
already completed
such qualifying or
eligibility service

(d) For
deputation
(Including
Short
Term
Contract)
or
absorption

Officers of  the
Central Government
or State
Governments or
Union Territories or

by Chief
Executive
Officer,
Food Safety
and
Standards
Authority of
India -
Member
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Universities or
Recognized
Research
Institutions or
Public Sector

Undertakings or
Semi—Government,

Statutory or
Autonomous
Organisations :-

@) Holding

analogous post on
regular basis in the
parent cadre or
department; or

(i) with five years
regular
the grade rendered

service in

after  appointment
thereto on a regular
basis in the Pay
Level 6 or
equivalent in the
parent cadre or
department.
15. Personal | “39*%(201 | General Pay Level Not 30 Years | (i) Bachelor’s Two 100% by Not Applicable Selection Not
Assistant 8)” Central 06 Applicab Degree from a Years direct Committee Applicable
Service,Gro | (Rs.35,400 | le recognised Not recruitment shall consist
up-‘B’ -1,12,400) University or | Applicable of:-
Institution with
Non- proficiency in (i) Executive
Ministerial shorthand (80 Director,
WPM) and typing Eggd Safety
(40 WPM - English) Standards

and/ or (35 WPM-

Authority of
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Hindi) India-
Chairman.
(ii)  Should be (i) Advisor,
computer literate Food Safety
and proficient in gItl:ndards
using MS Office Authority of
and internet etc. India-
Member
Desirable: (iii) Director,
Food Safety
Diploma or and
certificate in office Standards
management and Authority of
secretarial India -
Member
P ro?edure or (iv) One outside
equivalent from a expert of
recognised or appropriate
reputed institution. level to be
nominated
Note 1: by Chief
Qualifications  are Exgcutive
relaxable at the Officer,
discretion of the fggd Safety
competent authority Standards
in the case of Authority of
candidates India -
otherwise well Member
qualified.
16. Staff “3*%2018) | General Pay Level Not 25 Years |(i) Possession of a | Not Two deputation Deputation or Selection Not
Car Driver ” Central 02 applicabl valid driving | Applicable | Years or absorption: Committee Applicable
(Ordinary Service, (Rs.19,900 | e license for motor absorption consists of:-
Grade) Group-C -63,200) . SArss failing From amongst the
(ii) Knowledge of . . .
motor which by reg.ular.Staff Car 1) Director,
Non- mechanism  (The direct Driver in Pay Level Fo((l)d Safety
Ministerial candidate should recruitment | -1in any gItlandards
be able to remove Government Authority of
. . L y 0
minor defects in Organization and India -

vehicle)
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(iii)Experience of
driving a motor
car for at least
three years; and

(iv) Pass in 10™
Standard

Note 1:

Qualifications  are
relaxable at the
discretion of the
competent authority
in the «case of
candidates

otherwise well
qualified.

Note 2: The
qualification(s)
regarding
experience is
relaxable at the
discretion of the
competent authority
in the case of
candidates
belonging to
Scheduled Castes or
Scheduled Tribes if
at any stage of
selection, the
competent authority
is of the opinion

that sufficient
number of
candidates from

these communities
possessing the
requisite experience
are not likely to be
available to fill up

For armed
forces
Personnel:
deputation
or re-
employmen
t.

who fulfill the
necessary
qualification as
mentioned in
column 7

ii)

iii)

iv)

Chairman.
Joint
Director
Food Safety
and
Standards
Authority of
India —
Member
Deputy
Director,
Food Safety
and
Standards
Authority of
India -
Member
One outside
expert of
appropriate
level to be
nominated
by Chief
Executive
Officer,
Food Safety
and
Standards
Authority of
India -
Member
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the vacancy
reserved for them.
17. Multi “50*(201 General Pay Level Not 25 Years | Matriculation or | Not Two 100% by Not Applicable Selection Not
Tasking 8)” Central 01 applicabl equivalent from | applicable | Years direct Committee Applicable
Staff (MTS) Service, (Rs.18,000 | e recognised board recruitment consists of: -
Group-C -56,900)
Note 1: i) Director,
Non- Qualifications  are Food Safety
Ministerial relaxable at the and
discretion of the Standards
. Authority of
competent authority India -
in the case of Chairman.
candidates ii) Joint Director
otherwise well Food Safety
qualified. and Standards
Authority of
India -
Member
iii)Deputy
Director, Food
Safety and
Standards
Authority

India- Member

iv)One outside
expert of
appropriate
level to be
nominated by
Chief
Executive
Officer, Food
Safety and
Standards
Authority of
India -
Member

Scientific and Technical Cadre
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18.
Assistant
Director
(Technical)

“60%(2018)”

General
Central
Service,
Group-A

Non-
Ministerial

Pay Level 10
(Rs.56,100-
1,77,500)

Selection

Years

(i) “Master Degree from a
recognized  University  or
Institution in Chemistry or
Biochemistry  or Food
Technology or Food Science
& Technology or Food &
Nutrition or Edible Oil
Technology or Microbiology
or Dairy Technology or
Agricultural or horticultural
Sciences  or Industrial
Microbiology or Toxicology
or Public Health or Life
Science or Biotechnology or
Fruit & Vegetable Technology
or Food Safety &Quality
Assurance or any other subject
as approved by Food Authority
from time to time

OR

PG Diploma of atleastone year
duration from a recognized
University or Institution in
Food Safety and Quality
Assurance (under appropriate
nomenclature) and approved
by the Food Authority from
time to time

OR

BE or B.Tech in Food
Technology  or Dairy
Technology or Biotechnology
or Oil Technology or Food
Process Engineering or Food
Processing  Technology or
Fruit & Vegetable Technology

No

Two
Years

(i) 60% by
promotion
failing
which
deputation
(including
short-term
contract)or
absorption

(i) 40% by
direct
recruitment

For promotion:
80%  from  Technical
Officer in Level

7(Rs.44,900-1,42,400)
with three years’ service
in the grade rendered after
appointment thereto on a
regular basis and

20% from CFSO in Level
7 (Rs.44,900-1,42,400)
with three years’ service
in the grade rendered after
appointment thereto on a
regular basis.

Note 1: The eligibility list
for promotion shall be
prepared with reference to
the date of completion by
the officers of the
prescribed qualifying
service in their respective
grade or post.

Note 2: Where juniors
who have completed their
qualifying or eligibility
are being
considered for promotion,
their seniors would also be
considered provided they
short of the
requisite  qualifying or
eligibility service by more
than  half of such
qualifying or

service

are not

eligibility
service, oOr
whichever

two years,
is less, and

Selection
Committee shall

consist of —

(i) Chief Executive

Officer, Food
Safety and
Standards

Authority of India -
Chairman.

(i) Executive
Director, Food
Safety and

Standards
Authority of India-
Member

(iii) Advisor, Food
Safety and
Standards
Authority of India -
Member.

(iv)One expert of
appropriate level to
be nominated

Chairperson, Food
Safety and
Standards

Authority of India
- Member.

Not
Applicable
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or Food Safety & Quality
Assurance or Bachelor’s
degree (not less than four years
duration) in Medicine or
Veterinary sciences or
Fisheries or Animal Sciences
or any other subject as
approved by Food Authority
from time to time.

Desirable qualification:-

Doctorate Degree in any of the
aforesaid subjects

and

(i) five Years relevant
experience

Desirable: Graduate Aptitude
Test Engineering or Council of
Scientific  and  Industrial
Research or Indian Council of
Agricultural Research National
Eligibility Test.

Note 1: Out of the total
experience sought, two years
of experience should be in
immediate lower pay level in
central dearness allowance, or
equivalent industrial dearness
allowance scale (as applicable)
and in case of candidates
working in private sector he or
she shall be drawing minimum
comparable annual cost to
company for last two years to
be decided by the competent

have successfully
completed their probation
period for promotion to
the next higher grade
along with their juniors
who have already
completed such
qualifyingoreligibility
service

For deputation (Including
Short Term Contract) or
absorption:

Officers of the Central
Government or State
Governments or  Union
Territories or Universities
or Recognized Research
Institutions or Public
Sector Undertakings or
Semi—Government,
Statutory or Autonomous
Organisations :

(a)(i) Holding analogous
post on regular basis in the
parent cadreordepartment;
or

(i1) with two years regular
service in the grade
rendered after
appointment thereto on a
regular basis in the Pay
Level 8 or equivalent in
the parent cadre or
department; or

(i) With three years
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authority and  shall be
indicated in the advertisement

on each occasion

Note2:  Qualifications
relaxable at the discretion of
the competent authority in the
case of candidates otherwise

are

well qualified.

Note 3: The qualification(s)
regarding experience is
relaxable at the discretion of
the competent authority in the
case of candidates belonging
to  Scheduled Castes or
Scheduled Tribes if at any
stage of selection, the
competent authority is of the
opinion that sufficient number
of candidates
communities possessing the
requisite experience are not

from these

likely to be available to fill up
the vacancy reserved for them.

the
after

regular service in
grade  rendered

appointment thereto on a
regular basis in the Pay
Level 7 or equivalent in
the parent

department; or

cadre or

(iii)with
regular service in
grade
appointment thereto on a
regular basis in the Pay

eight  years
the

rendered after

Level 6 or equivalent in
the parent cadre or
department and

(b) Possessing the
educational qualification
prescribed  for  direct

recruitment under column
7.

19. Food
Analyst

“10%(2018)”

General
Central
Service,Group-
A

Non-
Ministerial

Pay Level 10
(Rs.56,100-
1,77,500)

Not
Applicabl
e

35
Years

(i) Master’s degree in
Chemistry or Biochemistry or

microbiology or Dairy
Chemistry or Food
Technology, Food and

Nutrition or Bachelor of
Technology in Dairy or Oil or
degree in Veterinary Sciences
from a university established
in India by law or is an
associate of the Institution of
Chemists (India) by
examination in the section of
Food Analysts conducted by

No

Two
Years

100% by
direct
recruitment

Not Applicable

V)

i)

Selection
Committee consists
of :-

Chief Executive
Officer, Food
Safety and
Standards
Authority of
India -
Chairman.
Advisor, Food
Safety and
Standards
Authority of
India - Member

Not
Applicable
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the Institution of Chemists
(India) or any other equivalent
qualification recognized and
notified by the Central
government for such purposes
and has not less than three
years experience in the
analysis of food; and

(ii) Has been declared
qualified for appointment as a
Food Analyst by a board
appointed and notified by the
Authority

Desirable: Graduate Aptitude
Test Engineering or Council of
Scientific  and  Industrial
Research or Indian Council of
Agricultural ResearchNational
Eligibility Test.

Note 1: Qualifications are
relaxable at the discretion of
the competent authority in the
case of candidates otherwise
well qualified.

Note 2: The qualification(s)
regarding experience is
relaxable at the discretion of
the competent authority in the
case of candidates belonging
to  Scheduled Castes or
Scheduled Tribes if at any
stage of selection, the
competent authority is of the
opinion that sufficient number
of candidates from these
communities possessing the

iv)

1ii) Executive

Director, Food
Safety and
Standards
Authority of
India - Member.
One outside
expert of
appropriate
level to be
nominated by
Chairperson,
Food Safety and
Standards
Authority of
India —
Member




146

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

requisite experience are not
likely to be available to fill up
the vacancy reserved for them.

20.
Technical
Officer

“255*%(2018)”

General
Central
Service,
Group-B

Non-
Ministerial

Pay Level 07
(Rs.44,900-
1,42,400)

The
Technical
Officer on
completion of
3" Year and
6™ Year may
be granted
non-
functional
upgradation
in pay Level
8and 9
respectively
subject to
their
vigilance
clearance.

Not
applicabl
e

30
Years

“Master from a

recognized

Degree

University  or
Institution in Chemistry or
Biochemistry  or Food
Technology or Food Science
& Technology or Food &
Edible Oil
Technology or Microbiology
or Dairy Technology or
Agricultural or horticultural
Sciences  or Industrial

Nutrition or

Microbiology or Toxicology
or Public Health or Life
Science or Biotechnology or
Fruit & Vegetable Technology
or Food Safety & Quality
Assurance or any other subject
as approved by Food Authority
from time to time

OR

PG Diploma of atleastone year
duration from a recognized
University or Institution in
Food Safety and Quality
Assurance (under appropriate
nomenclature) and approved
by the Food Authority from
time to time

OR
BE or B.Tech in Food
Technology  or Dairy

Technology or Biotechnology

No

Two
Years

100% by
direct
recruitment

Not Applicable

Not
Applicable

Selection
Committee shall
consists of:

i) Executive
Director, Food
Safety and
Standards
Authority of
India — Chairman

1) Advisor, Food
Safety and
Standards
Authority of
India - Member

lii)Director, Food
Safety and
Standards
Authority of
India - Member

iv)One outside
expert of
appropriate level
to be nominated
by Chief
Executive
Officer, Food
Safety and
Standards
Authority of
India - Member
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or Oil Technology or Food
Process Engineering or Food
Processing  Technology or
Fruit & Vegetable Technology
or Food Safety & Quality
Assurance or Bachelor’s

degree (not less than four years
duration) in Medicine or

Veterinary sciences or
Fisheries or Animal Sciences
or any other subject as

approved by Food Authority
from time to time.

Desirable: Graduate Aptitude
Test Engineering or Council of
Scientific
Research or Indian Council of
Agricultural ResearchNational
Eligibility Test.

and Industrial

Note 1: Qualifications are
relaxable at the discretion of
the competent authority in the
case of candidates otherwise
well qualified.

21. Central
Food
Safety
Officer

“74*(2018)”

General
Central
Service,
Group-B

Non-
Ministerial

Pay Level 07
(Rs.44,900-
1,42,400)

The Central
Food Safety
Officer on
completion of
3" Year and
6" Year of
may be

Not
applicabl
e

30
Years

(i) Degree in Food Technology
or Dairy Technology or
Biotechnology or Oil
Technology or Agricultural
Science or Veterinary Sciences
or Bio-Chemistry or
Microbiology  or  Masters
Degree in Chemistry or degree
in medicine from a recognized
University, or

NO

2 Years

(During
the period
of
probation
direct
recruits
shall have
to
successful

100% by
direct
recruitment

Not Applicable

Selection
Committee shall

consists of:

)

i)

Executive
Director, Food
Safety and
Standards
Authority of
India —
Chairman
Advisor, Food

Not
Applicable
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granted non- (i)any other equivalent or ly Safety and
functional recognized qualification complete Standar.ds
pay Level 8 notified by the Central training Authority of

India - Member
and 9 Government. as sy e
. . lii) Director, Food
respectively specified
. Desirable: Grad Aptitud Safety and
subject to esira e.. r.a uate ptlt.u e by the Standards
their Test Engineering or Council of Food Authority of
vigilance Scientific ~ and  Industrial Authority India - Member
clearance. Research or Indian Council of ina lv) One outside
Agricultural ResearchNational recognize expert O.f
Eligibility Test. d institute appropriate
level to be
or :
. : : L nominated by
Note bl. Quahf;c.atlon.s are; Institution Chief Executive
relaxable at the 1sc.ret1f)n o approved Officer, Food
the competent authority in the for the Safety and
case of candidates otherwise purpose Standards
well qualified. for Authority of
) . India - Member
confirmati
on)
Information Technology & Specialized Cadre
2. Chief |“1*(2018)” |General |Pay Level 13 Not 50 (i) Bachelor’s{Not One |By 100% direct Not applicable Selection Committee |Not
echnology Central (Rs.1,23,100-2,15,900)  |Applicable |Years |or Master’s|applicable | Year |Recruitment shall comprise of:- Applicable
fficer Service, Engineering
Group-A, degree in any (1) Chairperson
stream from a , Food Safety apd
Non- or Consolidated reputed Standards  Authority
Ministerial |remuneration in the range university. Of India -Cha.lrrnan
of Rs. (160000-258300 ) (@) Chief
. Executive Officer,
depen.dmg upon year of (ii) Should Food  Safety and
expenence have a Standards  Authority
minimum  of of India- Member
sixteen  years (iii) One
in the reprgsentative
Information nominated by
Ministry of Health and
Technology Family Welfare -
industry ~ with Member
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at least ten.
years into large
application
development.

(iii) Should
have at least
five years of
experience of
working  with
the

Governmentor
Public Sector

Note 1:
Qualifications

are relaxable at
the discretion

of the
competent
authority in the
case of
candidates
otherwise well
qualified.
Note 2: The
qualification(s)
regarding

experience is
relaxable at the
discretion  of
the competent
authority in the

case of
candidates
belonging to
Scheduled
Castes or

Scheduled

>iv) One outside
expert of appropriate
level to be nominated
by Chairperson, Food
Safety and Standards
Authority of India-
Member.
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Tribes if at any
stage of
selection, the
competent
authority is of
the opinion
that sufficient
number of
candidates
from these
communities
possessing the
requisite
experience are
not likely to be
available to fill
up the vacancy
reserved  for

them.

23. Senior
Manager
amn

“2%(2018)”

General
Central
Service,
Group-A,

Non-
Ministerial

Pay Level 12 (Rs.78,800-
2,09,200)

or Consolidated
remuneration in the range
of Rs.110000-Rs.275000
depending upon years of
experience

Selection

Years

@) B.
Tech or M.
Tech in
Computer
Science or any
other
Engineering
Discipline or
MCA or
Bachelor’s
Degree in
Relevant field.

(ii) ten years
of total

experience

(ii1) minimum

five years’

Not
applicable

one
Year

(i) By 25% by
promotion  failing
which  deputation
(including short
term contract)or
absorption.

(i) By 75%
direct recruitment

by

For promotion:

Manager (IT) in Level
11(Rs. 6770470-
208700) with five years’
service in the grade
rendered after
appointment thereto on

a regular basis.

Note 1: Where juniors

who have completed
their  qualifying  or
eligibility service are
being considered for
promotion, their seniors
would also be

Selection Committee
for shall consists of:

i) Chief
Executive Officer,
Food  Safety
Standards  Authority
of India- Chairman.

and

(iii) Executive
Director, Food Safety
and Standards
Authority of India-
Member

@iii) CTO, Food
Safety and Standards
Authority of India-

Not
applicable
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experience in
relevant field.

Note 1: Out of
the total
experience
sought, two
years of
experience
should be in
immediate
lower pay level
in central
dearness
allowance , or
equivalent
industrial
dearness
allowance
scale (as
applicable) and
in case of
candidates
working in
private sector
he or she shall
be drawing
minimum
comparable
annual cost to
company for
last two years
to be decided
by the
competent
authority and
shall be
indicated in the
advertisement

considered provided
they are not short of the
requisite qualifying or
eligibility service by
more than half of such
qualifying or eligibility
service, or two years,
whichever is less, and
have successfully
completed their
probation period for
promotion to the next
higher grade along with
their juniors who have
already completed such
qualifying or eligibility
service

For deputation
(including short term
contract)or absorption:

Officers of the Central
Government or State
Governments or Union
Territories or
Universities or
Recognized  Research
Institutions or Public
Sector Undertakings or
Semi—Government,

Statutory or
Autonomous
Organisations:-

(a)(i) Holding

analogous  post on
regular basis in the
parent cadre or

Member.

(iv)  One outside
expert of appropriate
level to be nominated
by Chairperson, Food
Safety and Standards
Authority of India -
Member
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on each
occasion

Note 2:
Qualifications

are relaxable at
the discretion

of the
competent
authority in the
case of
candidates
otherwise well
qualified.
Note 3: The
qualification(s)
regarding

experience s
relaxable at the
discretion  of
the competent
authority in the

case of
candidates
belonging to
Scheduled
Castes or
Scheduled
Tribes if at any
stage of

selection, the
competent

authority is of
the opinion
that sufficient

number of
candidates
from these

communities

department; or

(i) With five years
regular service in the
grade rendered after
appointment thereto on
a regular basis in the
Pay Level 11 or
equivalent; and

(b)  Possessing  the
educational
qualification prescribed
for direct recruitment
under column 7.
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possessing the
requisite
experience are
not likely to be
available to fill
up the vacancy
reserved  for
them.
Note 4: The
aforesaid
educational
qualification
and
experience s
the basic
eligibility
criteria.
Additional
requirements
on functional
basis, if any,
shall be
mentioned in
the
advertisement
on each
occasion.
24. “2%(2018)” |General |Pay Level 11 (Rs.67,700- |Selection (40 i) B. Tech or|Not Two |By 100% promotion|For promotion: Selection Committee |Not
Manager Central 2,08,700) Years |[M. Tech in|applicable|Years|failing which for shall consists of:  |applicable
aT) Service, Computer deputation(including | Deputy Manager (IT)
Group-A, |or Consolidated Science or any short term contract)|in Level 10(Rs. 56,100-|(i) Chief Executive
remuneration in the range other or absorption or|1,77,500)  with  five Officer, Food
Non- of Rs.95000-Rs.270000 Engineering direct  recruitment|years’ service in the Safety and
Ministerial |depending upon years of Discipline  or on contract basis grade rendered after Standards
experience MCA or appointment thereto on Authority of
Bachelor’s a regular basis. India- Chairman.
Degree in

Executive

(i)
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Relevant field.

(ii) eight years
of total
experience

(iii) minimum
five years’
experience in
relevant field.

Note 1: Out of

the total
experience
sought, two
years of
experience
should be in
immediate

lower pay level
in central
dearness
allowance , or
equivalent
industrial
dearness
allowance
scale (as
applicable) and
in case of
candidates
working in
private sector
he or she shall
be drawing
minimum
comparable
annual cost to
company  for
last two years

Note 1: Where juniors
who have completed
their  qualifying  or
eligibility service are
being considered for
promotion, their seniors
would also be
considered provided
they are not short of the
requisite qualifying or
eligibility service by
more than half of such
qualifying or eligibility
service, or two years,
whichever is less, and
have successfully
completed their
probation period for
promotion to the next
higher grade along with
their juniors who have
already completed such
qualifying or eligibility
service

For deputation
(including short term
contract)or absorption:

Officers of the Central
Government or State
Governments or Union
Territories or
Universities or
Recognized  Research
Institutions or Public
Sector Undertakings or
Semi—Government,

Director, Food Safety
and Standards
Authority of India-
Member

(ii1))CTO, Food Safety
and Standards
Authority of India-
Member.

(iv)  One outside
expert of appropriate
level to be nominated
by Chairperson, Food
Safety and Standards
Authority of India -
Member
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to be decided

by the
competent
authority and
shall be
indicated in the
advertisement
on each
occasion

Note 2:
Qualifications

are relaxable at
the discretion

of the
competent
authority in the
case of
candidates
otherwise well
qualified.
Note 3: The
qualification(s)
regarding

experience is
relaxable at the
discretion  of
the competent
authority in the

case of
candidates
belonging to
Scheduled
Castes or
Scheduled
Tribes if at any
stage of

selection, the

Statutory or
Autonomous
Organisations:-

(i) Holding analogous
post on regular basis in
the parent cadre or
department; or

(i) With three years
regular service in the
grade rendered after
appointment thereto on
a regular basis in the
Pay Level 7 or
equivalent; and

(b) Possessing the
educational

qualification as
prescribed for direct
recruitment under
column 7.
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competent
authority is of
the opinion
that sufficient
number of
candidates
from these
communities
possessing the
requisite
experience are
not likely to be
available to fill
up the vacancy
reserved  for
them.

Note 4: The
aforesaid
educational
qualification
and experience
is the basic
eligibility
criteria.
Additional
requirements
on functional
basis, if any,

shall be
mentioned in
the
advertisement
on each
occasion.
25. “4*%12018)” |General |Pay Level 10 (Rs.56,100- |Selection |35 @) B.|Not Two |By 100% promotion|For promotion: Selection Committee|Not

Deputy Central Tech or M. failing which
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Manager Service, |1,77,500) Years |Tech in|applicable| Years |deputation(including| Assistant Manager (IT)|for shall consists of: |applicable
Im Group-A, Computer short term contract)|in Level 7(Rs. 44,900-
or Science or any or absorption or|1,42,400) with three|(ii) Chief ~Executive
Non- Consolidatedremuneration other direct  recruitment|years’ service in the Officer, Food
Ministerial |in the range of Rs.80000- Engineering on contract basis grade rendered after Safety and
Rs.234000 depending Discipline  or appointment thereto on Standards
upon years of experience MCA or a regular basis. Authority of
Bachelor’s India- Chairman.
Degree in B )
Relevant field. (i) Executive
Note 1: Where juniors|Director, Food Safety
(ii) six years of who have completed|and Standards

total
experience

(iil) minimum
three  years’
experience in
relevant field.

Note 1: Out of

the total
experience
sought, two
years of
experience
should be in
immediate
lower pay level
in central
dearness
allowance , or
equivalent
industrial
dearness
allowance
scale (as

applicable) and
in case of
candidates

their  qualifying  or
eligibility service are
being considered for

promotion, their seniors
would also be
considered provided
they are not short of the
requisite qualifying or
eligibility service by
more than half of such
qualifying or eligibility
service, or two years,
whichever is less, and

have successfully
completed their
probation period for

promotion to the next
higher grade along with
their juniors who have
already completed such
qualifying or eligibility
service

For deputation

(including short term

contract)or absorption:

Officers of the Central

Authority of India-
Member

(ii1))CTO, Food Safety
and Standards
Authority of India-
Member.

@iv)  One
expert of appropriate
level to be nominated
by Chairperson, Food
Safety and Standards
Authority of India -
Member

outside
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working in
private sector
he or she shall
be drawing
minimum
comparable
annual cost to
company  for
last two years
to be decided

by the
competent
authority and
shall be
indicated in the
advertisement
on each
occasion

Note 2:
Qualifications

are relaxable at
the discretion
of the
competent
authority in the
case of
candidates
otherwise well
qualified.

Note 3: The
qualification(s)
regarding

experience is
relaxable at the
discretion  of
the competent
authority in the
case of

Government or State
Governments or Union
Territories or
Universities or
Recognized  Research
Institutions or Public
Sector Undertakings or
Semi—Government,
Statutory or
Autonomous
Organisations:-

(i) Holding analogous
post on regular basis in
the parent cadre or
department; or

(i) With three years
regular service in the
grade rendered after
appointment thereto on
a regular basis in the
Pay Level 7 or
equivalent; and

(b)  Possessing  the
educational
qualification prescribed
for direct recruitment in
column 7
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candidates
belonging to
Scheduled
Castes or
Scheduled
Tribes if at any
stage of
selection, the
competent

authority is of
the opinion
that sufficient
number of
candidates
from these
communities
possessing the
requisite
experience are
not likely to be
available to fill
up the vacancy
reserved  for
them.

Note 4: The
aforesaid
educational
qualification
and experience
is the basic
eligibility
criteria.
Additional
requirements
on functional
basis, if any,
shall be
mentioned in
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the
advertisement
on each
occasion.
26. “10%(2018)”|General ~ |Pay Level 07 (Rs.44,900- |Selection |30 (i) B. Tech or |Not Two |By 95%-  direct|For promotion: Selection Committee |Not
Assistant Central 1,42,400) Years |M. Tech in applicable| Years |recruitment and by shall consists of: applicable
Manager Service, Computer 5% promotion |IT Assistant in Level
(IT) Group-B |or Consolidated Science or any failing which|6(Rs.  35400-112400)|(i) Executive Director,
remuneration in the range other deputation(including|With five years’ service|Food Safety and
Non- of Rs.60000-Rs.186000 Engineering short term contract)|in the grade rendered|Standards Authority
Ministerial |depending upon years of Discipline or or absorption after appointment |of India — Chairman
experience MCA or thereto on a regular
Bachelor’s basis. (i1) CTO, Food Safety
Degree in and Standards
Relevant field. Note 1: Where juniors|Authority of India-
who have completed|Member
(i) 5 Years of their  qualifying  or
total eligibility service are|(ii) Director, Food
experience being considered for|Safety and Standards
(iii) minimum promotion, their seniors|Authority of India-
3 years’ would also be|Member
experience in considered provided

relevant field

Note 1: Out of
the total
experience
sought, two
years of
experience
should be in
immediate
lower pay level
in central
dearness
allowance , or
equivalent

they are not short of the
requisite qualifying or
eligibility service by
more than half of such
qualifying or eligibility
service, or two years,
whichever is less, and

have successfully
completed their
probation period for

promotion to the next
higher grade along with
their juniors who have
already completed such
qualifying or eligibility

(iv)One outside expert
of appropriate level to
be nominated by
Chief Executive
Officer, Food Safety
and Standards
Authority of India -
Member
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industrial
dearness
allowance
scale (as
applicable) and
in case of
candidates
working in
private sector
he or she shall
be drawing
minimum
comparable
annual cost to
company for
last two years
to be decided
by the
competent
authority and
shall be
indicated in the
advertisement
on each
occasion

Note 2:
Qualifications
are relaxable at
the discretion
of the
competent
authority in the
case of
candidates
otherwise well
qualified.

Note 3: The

service

For Deputation
(including short term
contract)or Absorption:

Officers of the Central
Government or State
Governments or Union
Territories or
Universities or
Recognized  Research
Institutions or Public
Sector Undertakings or
Semi—Government,

Statutory or
Autonomous
Organisations:-

(a)(i) Holding

analogous  post  on
regular basis in the
parent cadre or
department; or

(i) With five years
regular service in the
grade rendered after
appointment thereto on
a regular basis in the
Pay Level 6 or
equivalent in the parent
cadre or department;
and

(b)  Possessing  the
educational

qualification prescribed
for direct recruitment
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qualification(s)
regarding
experience is
relaxable at the
discretion of
the competent
authority in the
case of
candidates
belonging to
Scheduled
Castes or
Scheduled
Tribes if at any
stage of
selection, the
competent
authority is of
the opinion
that sufficient
number of
candidates
from these
communities
possessing the
requisite
experience are
not likely to be
available to fill
up the vacancy
reserved for
them.

Note 4: The
aforesaid
educational
qualification
and experience
is the basic
eligibility

under column 7.
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criteria.
Additional
requirements
on functional
basis, if any,
shall be
mentioned  in
the
advertisement
on each
occasion.
27.1T “6%(2018)” |General |Pay Level 06 (Rs.35400- |Not 30 (i) Bachelor’s |Not Two |By 100%-direct|Not applicable Selection Committee |Not
Assistant Central 112400) applicable |Years |Degree. applicable| Years |recruitment shall consists of: applicable
Service, o
Group-C |or Consolidated Note:- The (Sl)Dlrector, Food
L . afety and Standards
remuneration in the range aforesaid Authority of India-
Non- of Rs. 50000-150000 educational .
S . e e Chairman.
Ministerial |depending upon years of qualification is
experience the basic (ii) CTO, Food
eligibility Safety and Standards
criteria. Authority of India -
Additional Member
requirements (iii)Deputy Director-
on functional Member
basis, if any,
shall be (iv)One outside expert
mentioned in of appropriate level to
the be nominated by
advertisement Chief Executive
on each Officer, Food Safety
occasion. and Standards
Authority of India -
Member
28. “1*#(2018)” |General |Pay Level 13 Not 50 (1) Post Not One By 100% direct|Not applicable Selection Committee|Not
Principal Central (Rs.1,23,100-2,15,900)  |applicable |Years |Graduate applicable|Year |recruitment for shall consists of:  |applicable
Manager Service, Degree or
Group-A, |or Diploma (Full (i) Chief Executive
Consolidatedremuneration Time courses) Officer, Food Safety
Non- in the range of and Standards
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Ministerial

Rs.165000-Rs.280000
depending upon year of
experience

in journalism
or Mass
communication
or Public
Relation or
MBA with
specialization
in Marketing
from a
recognized
university or
Institute

OR

Post Graduate
Degree or
Diploma in
Social Work or
psychology or
Labour and
Social Welfare
from a
recognized
university or
Institute and

(ii) Sixteen
years’
experience in
relevant area

Note 1: Out of
the total
experience
sought, two
years of
experience
should be in
immediate
lower pay level
in central

Authority of India-
Chairman.

(i) Executive
Director, Food Safety
and Standards

Authority of India-
Member

(iii)Advisor, Food
Safety and Standards
Authority of India-
Member.

(iv) Representative of
Ministry of Health
and Family Welfare -
Member

(iv)One outside expert
of appropriate level to
be nominated by
Chairperson, Food
Safety and Standards
Authority of India -
Member
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dearness
allowance , or
equivalent
industrial
dearness
allowance
scale (as
applicable) and
in case of
candidates
working in
private sector
he or she shall
be drawing
minimum
comparable
annual cost to
company for
last two years
to be decided
by the
competent
authority and
shall be
indicated in the
advertisement
on each
occasion

Note 2:
Qualifications
are relaxable at
the discretion
of the
competent
authority in the
case of
candidates
otherwise well
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qualified.

Note 3: The
qualification(s)
regarding
experience is
relaxable at the
discretion of
the competent
authority in the
case of
candidates
belonging to
Scheduled
Castes or
Scheduled
Tribes if at any
stage of
selection, the
competent
authority is of
the opinion
that sufficient
number of
candidates
from these
communities
possessing the
requisite
experience are
not likely to be
available to fill
up the vacancy
reserved for
them.

Note 4: The
aforesaid
educational
qualification
and experience
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is indicative
and may
undergo
change as per
functional
requirement
which shall be
mentioned in
the
advertisement
on each
occasion.

29. Senior
Manager

“2%(2018)”

General
Central
Service,
Group-A

Non-
Ministerial

Pay Level 12 (Rs.78,800-
2,09,200)

or Consolidated
remuneration in the range
of Rs.110000-Rs.275000
depending upon years of
experience

Selection

Years

(i) Post
Graduate
Degree or
Diploma (Full
Time courses)
in journalism
or Mass
communication
or Public
Relation or
MBA with
specialization
in Marketing
from a
recognized
university or
Institute

OR

Post Graduate
Degree or
Diploma in
Social Work or
psychology or
Labour and
Social Welfare

One
Year

(1) By 75% direct
recruitment

(ii) By 25%
promotion  failing
which by
deputation(including
short term contract)
or absorption

For promotion:

Manager in Level 11
(Rs.  67,700-2,08,700)
with five years’ service
in the grade rendered
after appointment
thereto on a regular
basis.

Note 1: Where juniors
who have completed

their  qualifying  or
eligibility service are
being considered for

promotion, their seniors
would also be

provided
they are not short of the
requisite qualifying or
eligibility service by
more than half of such
qualifying or eligibility
service, or two years,

considered

whichever is less, and
have successfully

completed their

Selection Committee
for shall consists of:

(i) Chief Executive
Officer, Food Safety
and Standards
Authority of India-
Chairman.

(i) Executive
Director, Food Safety
and Standards

Authority of India-
Member

(iii)Advisor, Food
Safety and Standards
Authority of India-
Member.

(iv)One outside expert
of appropriate level to
be nominated by
Chairperson, Food
Safety and Standards
Authority of India -
Member

Not
applicable
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from a
recognized
university or
Institute and

(ii) Ten years’
experience in
relevant area

Note 1: Out of
the total
experience
sought, two
years of
experience
should be in
immediate
lower pay level
in central
dearness
allowance , or
equivalent
industrial
dearness
allowance
Scale (as
applicable) and
in case of
candidates
working in
private sector
he or she shall
be drawing
minimum
comparable
annual cost to
company for
last two years
to be decided
by the

probation period for
promotion to the next
higher grade along with
their juniors who have
already completed such
qualifying or eligibility
service

For deputation
(including short term
contract)or absorption:

Officers of the Central
Government or State
Governments or Union
Territories or
Universities or
Recognized  Research
Institutions or Public
Sector Undertakings or
Semi—Government,

Statutory or
Autonomous
Organisations:-

(a)(i) Holding

analogous  post  on
regular basis in the
parent cadre or
department; or

(1) With five years
regular service in the
grade rendered after
appointment thereto on
a regular basis in the
pay level 11 or
equivalent in the parent
cadre or department;
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competent
authority and
shall be
indicated in the
advertisement
on each
occasion

Note 2:
Qualifications
are relaxable at
the discretion
of the
competent
authority in the
case of
candidates
otherwise well
qualified.

Note 3: The
qualification(s)
regarding
experience is
relaxable at the
discretion of
the competent
authority in the
case of
candidates
belonging to
Scheduled
Castes or
Scheduled
Tribes if at any
stage of
selection, the
competent
authority is of

and

(b)  Possessing  the
educational
qualification prescribed
for direct recruitment
under column 7.
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the opinion
that sufficient
number of
candidates
from these
communities
possessing the
requisite
experience are
not likely to be
available to fill
up the vacancy
reserved for
them.

Note 4: The
aforesaid
educational
qualification
and experience
is indicative
and may
undergo
change as per
functional
requirement
which shall be
mentioned in
the
advertisement
on each
occasion.

30. “8%(2018)” |General |Pay Level 11 (Rs.67,700- |Selection |40 (i) Post Not Two |(i) 75%  direct|For promotion: Selection Committee|Not

Manager Central 2,08,700) Years |Graduate applicable| Years |recruitment for shall consists of:  |applicable
Service, Degree or Deputy Manager in
Group-A |or Consolidated Diploma (Full (i1) 25% promotion|Level 10 (Rs. 56,100-| (i) Chief Executive
remuneration in the range Time courses) failing which by|1,77,500) with five| Officer, Food Safety
Non- of Rs.95000-Rs.270000 in journalism deputation(including |years’ service in the| and Standards
depending upon years of or Mass short term contract)|grade rendered after| Authority of India-
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Ministerial

experience

communication
or Public
Relation or
MBA with
specialization
in Marketing
from a
recognized
university or
Institute

OR

Post Graduate
Degree or
Diploma in
Social Work or
psychology or
Labour and
Social Welfare
from a
recognized
university or
Institute

OR

Master’s
degree in
Library
Sciences or
Library and
Information
Science from a
recognized
University or
Institute

and

or absorption

appointment thereto on
a regular basis.

Note 1: Where juniors
who have completed
their  qualifying  or
eligibility service are
being considered for
promotion, their seniors
would also be
considered provided
they are not short of the
requisite qualifying or
eligibility service by
more than half of such
qualifying or eligibility
service, or two years,
whichever is less, and
have successfully
completed their
probation period for
promotion to the next
higher grade along with
their juniors who have
already completed such
qualifying or eligibility
service

For deputation
(including short term
contract)or absorption:

Officers of the Central
Government or State
Governments or Union
Territories or
Universities or
Recognized  Research

Chairman.

(i) Executive
Director, Food Safety
and Standards
Authority of India-
Member

(iii)Advisor, Food
Safety and Standards
Authority of India-
Member.

(iv)One outside expert
of appropriate level to
be nominated by
Chairperson, Food
Safety and Standards
Authority of India -
Member
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(i) Eight
years’
experience in
relevant area

Note 1: Out of
the total
experience
sought, two
years of
experience
should be in
immediate
lower pay level
in central
dearness
allowance , or
equivalent
industrial
dearness
allowance
scale (as
applicable) and
in case of
candidates
working in
private sector
he or she shall
be drawing
minimum
comparable
annual cost to
company for
last two years
to be decided
by the
competent
authority and
shall be
indicated in the

Institutions or Public
Sector Undertakings or
Semi—Government,

Statutory or
Autonomous
Organisations:-

(a)(i) Holding

analogous  post on
regular basis in the
parent cadre or
department; or

(i) With five years
regular service in the
grade rendered after
appointment thereto on
a regular basis in the
Pay Level 10 or
equivalent in the parent
cadre or department;
and

(b) Possessing the
educational
qualification prescribed
for direct recruitment
under column 7.
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advertisement
on each
occasion

Note 2:
Qualifications
are relaxable at
the discretion
of the
competent
authority in the
case of
candidates
otherwise well
qualified.

Note 3: The
qualification(s)
regarding

experience is
relaxable at the
discretion  of
the competent
authority in the

case of
candidates
belonging to
Scheduled
Castes or
Scheduled
Tribes if at any
stage of
selection, the
competent

authority is of
the opinion
that sufficient
number of
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candidates
from these
communities
possessing the
requisite
experience are
not likely to be
available to fill
up the vacancy
reserved  for
them.

Note 4: The
aforesaid
educational
qualification
and experience
is  indicative
and
undergo
change as per
functional

may

requirement
which shall be
mentioned
the
advertisement

in

on each

occasion.

31.
Deputy
Manager

“16%(2018)”

General
Central
Service,
Group-A

Non-
Ministerial

Pay Level 10 (Rs.56,100-
1,77,500)

or Consolidated
remuneration in the range
of Rs.80000-Rs.234000
depending upon years of
experience

Selection

Years

(i) Post
Graduate
Degree or
Diploma (Full
Time courses)
in journalism
or Mass
communication
or Public
Relation or

Not
applicable

Two
Years

i) 75%  direct

recruitment

(i) 25% promotion
failing which by
deputation(including
short term contract)
or absorption

For promotion:

Assistant Manager in
Level 7(Rs. 44,900-
1,42,400) with three
years’ service the
grade after
appointment thereto on

in
rendered

a regular basis.

Selection Committee
for shall consists of:

(i) Chief Executive
Officer, Food Safety
and Standards
Authority of India-
Chairman.

Executive

(ii)

Not
applicable
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MBA with
specialization
in Marketing
from a
recognized
university or
Institute

OR

)Post Graduate
Degree or
Diploma in
Social Work or
psychology or
Labour and
Social Welfare
from a
recognized
university or
Institute

OR

Master’s
degree in
Library
Sciences or
Library and
Information
Science of a
recognized
University or
Institute

(ii) Six years’
experience in

Note 1: Where juniors
who have completed
their  qualifying  or
eligibility service are
being considered for
promotion, their seniors
would also be
considered provided
they are not short of the
requisite qualifying or
eligibility service by
more than half of such
qualifying or eligibility
service, or two years,
whichever is less, and
have successfully
completed their
probation period for
promotion to the next
higher grade along with
their juniors who have
already completed such
qualifying or eligibility
service

For deputation
(including short term
contract)or absorption:

Officers of the Central
Government or State
Governments or Union
Territories or
Universities or
Recognized  Research
Institutions or Public
Sector Undertakings or
Semi—Government,

Director, Food Safety
and Standards
Authority of India-
Member

(iii)Advisor, Food
Safety and Standards
Authority of India-
Member.

(iv)One outside expert
of appropriate level to
be nominated by
Chairperson, Food
Safety and Standards
Authority of India -
Member
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relevant area

Note 1: Out of
the total
experience
sought, two
years of
experience
should be in
immediate
lower pay level
in central
dearness
allowance , or
equivalent
industrial
dearness
allowance
scale (as
applicable) and
in case of
candidates
working in
private sector
he or she shall
be drawing
minimum
comparable
annual cost to
company for
last two years
to be decided
by the
competent
authority and
shall be
indicated in the
advertisement
on each

Statutory or
Autonomous
Organisations:-

(1) Holding analogous
post on regular basis in
the parent cadre or
department; or

(i) With three years
regular service in the
grade rendered after
appointment thereto on
a regular basis in the
Pay Level 7 or
equivalent; and

(b) Possessing the
educational
qualification prescribed
for direct recruitment in
column 7




[ o =g 4]

AT <hl TSTIA : STHIEROT

177

occasion

Note 2:
Qualifications
are relaxable at
the discretion
of the
Competent
Authority in
the case of
candidates
otherwise well
qualified.

Note 3: The
qualification(s)
regarding

experience is
relaxable at the
discretion  of
the competent
authority in the

case of
candidates
belonging to
Scheduled
Castes or
Scheduled
Tribes if at any
stage of
selection, the
competent

authority is of
the opinion
that sufficient
number of
candidates

from these
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communities
possessing the
requisite
experience are
not likely to be
available to fill
up the vacancy
reserved  for

them.

Note 4: The
aforesaid
educational
qualification
and experience
is  indicative
and may
undergo
change as per
functional
requirement
which shall be
mentioned  in

the
advertisement
on each
occasion.
32. “8*%(2018)” |General |Pay Level 07 (Rs.44,900- |Not 30 A.(i)Post Not Two |By 100% direct|Not applicable Selection Committee |Not
Assistant Central 1,42,400) applicable | Years |Graduate applicable| Years |recruitment shall consists of: applicable
Manager Service, Degree or
Group-B |or Consolidated Diploma (Full (i) Executive Director,
remuneration in the range Time courses) Food Safety and
Non- of Rs.60000-Rs.186000 in journalism Standards Authority
Ministerial |depending upon years of or Mass of India — Chairman
experience communication
or Public (ii) Director, Food

Relation or
MBA with
specialization

Safety and Standards
Authority of India-




[ o =g 4]

AT <hl TSTIA : STHIEROT

179

in Marketing
from a
recognized
university or
Institute

OR

(ii)Post
Graduate
Degree or
Diploma in
Social Work or
psychology or
Labour and
Social Welfare
from a
recognized
university or
Institute

OR

B.(i)Bachelor’s

degree in
Library
Sciences or
Library and
Information

Science of a
recognized
University or
Institute

(ii)Two years
professional

experience in a
Library under
Central or
State Govt. or

Member

(iii) One outside
expert of appropriate
level to be nominated
by Chief Executive
Officer, Food Safety
and Standards
Authority of India -
Member




180

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

Autonomous

or  Statutory
Organisation
or Public
Sector
Undertaking or
University.

Note 1: Out of

the total
experience
sought, two
years of
experience
should be in
immediate

lower pay level
in central
dearness
allowance , or
equivalent
industrial
dearness
allowance
scale (as
applicable) and
in case of
candidates
working in
private sector
he or she shall
be drawing
minimum
comparable
annual cost to
company  for
last two years
to be decided
by the
competent
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authority and
shall be
indicated in the
advertisement
on each
occasion

Note 2:
Qualifications

are relaxable at
the discretion

of the
competent
authority in the
case of
candidates
otherwise well
qualified.
Note 3: The
qualification(s)
regarding

experience is
relaxable at the
discretion  of
the competent
authority in the

case of
candidates
belonging to
Scheduled
Castes or
Scheduled
Tribes if at any
stage of
selection, the
competent

authority is of
the opinion
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that sufficient
number of
candidates
from these
communities
possessing the
requisite
experience are
not likely to be
available to fill
up the vacancy
reserved  for
them.

Note 4: The
aforesaid
educational
qualification
and experience
is  indicative
and may
undergo
change as per
functional
requirement
which shall be
mentioned  in
the
advertisement
on each
occasion.

* Subject to variation dependent on workload.

PAWAN AGARWAL, Chief Executive Officer
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